118 ZKlection to |
Commities

wuf Warwe § yo-vlt (o] federe
wre) : 7 faafafgy @ &t
Tzw T TN E ©
(1) wavae qrt ey wfaforam,
1948 ¥ €177 44 Y I
(3) & wemta g A&
frawr R #d 1976-77 B ANZ
swrwn (fgdt @qr @i
gewor) w5 qE wfr )
[Placed in Library. See No. LT-
10783/76}. ’
(2) wiciwr fag1  wiefaw,
1910 FTEITT 38 FT IqGIT
(3) ® sy wredra fagy
(awrgw) foram, 1975 (fgedt
T AT FFETY) F qF
wfq, w fA® 10 wdw,
1976 § WA & 7TATA F
g 7%AT Ao Glo fire
527 § IFTMA T 7 1

[Placed in Library. See No. LT-
10784/76).

——

ELECTION TO COMMITTEE
Com Boarp

THE MINISTER OF STATE IN THUE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A. P.
SHARMA): I beg io0 move:

“That {n pursuance of sub-rule (1)
(e) of rule 4 of the Coir Industry
Rules, 1934, the members of this
$House do proceed to elect in such
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manner as the Speaker may direct,
iwo members from among themselves
to serve as members of Coir Board
for a term to be specified by the
Central Government.”

MR. SPEAKER: The question is:

“That in pursuance of sub.rule
(1) (e) of rule 4 of the Coir Indus-
try Rules, 1954, the members of this
House do proceed to elect, in such
manner as the Speaker may direct
two members from among them-
selveg to serve as members of the
Coir Board for a term specified by
the Central Government.”

The motion was adopted.

12.03 hrs,

DEMANDS FOR GRANTS 1976-77—
Contd.

MINISTRY OF AGRICULTURE AND
IrrRIGATION—~CONEd,

MR. SPEAKER: The House will now
take up further discussion and voting
on Demands for Grants under the
control of the Ministry of Agriculture
and Irrigation. The time allotted is
16 hours of which 9 hours 10 minutes
hate been taken. The balance time
left is 6 hours 50 minutes,

SHRI S. M. BANERJEE (Kanpur).
That means, the Ministry of Indusiry

and Civil Supplies will be taken up
tomorrow?

MR, SPEAKER: Yes. This will
continue for the whole of today and the

minister will reply tomorrow. Shri
Sarkar.

SHRI SAKTI KUMAR SARKAR
(Joynagar): Sir. I rise to support the
Demands of the Ministry of Agriculture
and Irngation. While doing so, I want
to highlight some of the problems fac-
ing my State of West Bengal. We are
tacing floods every year as a result of

*Moved with thg recommendation of the President,
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which the miseries of the people are
increaging year by year. To remove
the miseries and control the floods,
the DVC came into the picture for
taking flood-control measures, But the
DVC is not giving full protection from
floods. It was previously envisaged
that 8 dams would be constructed, but
ultimately 3 dams were not taken into
consideration, For protecting the
State of West Bengal, particularly the
Damodar basin from floods, we have to
give due consideration to the proposals
which were previously recommended
by the expert committee. In the
interest of control of floods in West
‘Bengal, particularly in the Damodar
region, 1 request the Agriculture and
Irrigation Minister to take up those
#chemes immedisiely under which two
extra damg can be constructed. More-
over, aboutl the lower Damodar basin.
this is & very serious matter A new
scheme called Lower Damodar Basin
Scheme has been taken into considera-
tion for controlling the heavy discharge
of water and a heavy amount has been
sllotted for controlling the flood waters
by that scheme. In order to control
floods, this new scheme which is call-
ed lower Damodar basin Scheme has
been taken into consideration and
crores of rupees have been sanctioned
for that scheme. If the scheme is im-
plemented. sixty to seventy thousand
people of that area will he badly
affected. For this reason people came
in a deputation to Babu Jagilvan Ram
three weeks ago to explain their plight.
The acheme is & gigantic one. If the
scheme is implemented. not only hund-
reds of famflies will he uprooted but
hundreds of primary and high schools
will also be affected. Some Memhers
of Parliament both from this House
as well as from the other House, includ-
ing mysel? visited this place and we
came to the conclusion that there was
certainly a need for some scheme to
came up there but the present scheme
would nof be of much help o the
people there becamse the old menace
of flcods had already been controllad

imn’!, Ty :
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iy,
by m What & now toquived s ve-
ot 'the wheme. The old
Damodat diahel hdn boly  dlscarded
and no flood water iy discharged from
this charinel. To pave the.peaple theve,
we, the Members of Parllament who
have visited this area, feel that g por.
tion of this water should be diverted
to this channel and the huge embank-
ment cost should be minimised.
Rather, there {8 at present no necessity
of any embankmenty even. There is
another danger also. If all the dfis-
charges of Durgapur barrage would
go to Roopnarain River dircetly, that
will create another havoc for the
people of Midnapore District. This
aspect cannot be ignored at all. At
present, the flood water 48 not creating
any havoc there. If we really want
to control the floods for ever, we re.
quest the Minister to take into consi«
deration the recommendations of the
Expert Committee which recommend.-
ed firmly that three more dams should
be constructed in Bihar. I reguest the
Minister to take up the matter with
the Bthar Government so that two or
three dams could be constructed there
without any delay,

1 also request the Central Ministry
to take up the responsibility of fighting
or controlling floods. Thizs matter
should not be left with the States. I
agree with Mr. Nathu Ram Mirdha's
point that the sublect of flood control
should be taken up by the Government
of India particularly when the river i
flowing through different States. This
is a very important matter and 1
request the Minister as  well g3 the
House to take into consideration this
aspect.

As regardg irrigation to ihe places
where there {2 no river or where there
is no sub-soil water, some measures
should be taken so that these lands can
be utilised for second cropping or
another cropping. In my town constl.
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throughout the length and breadth of
the 1200 sq. miles area. 'This iy such
&' good land; but there is no pomibility
of irrigation water. Water is there,
but It is tidal saline water, and
its water ares, is 731 miles in
length. All the waters are flowing
through into the rivers, channels and
creeks. It is being protected by 2200
miles of embankments. Az regards
the potentiality for irrigation water,
there is no source of any water, from
which water can be given to second
cropping. Where there is no possi-
bility of giving irrigation water, some
sort of dry land farming should be
developed. I request the hon. Minis-
ter to give serious thought to this and
to ask the ICAR to develop some pro-
jects here, so that the residusl mois-
ture of the land can be kept in view
and some crop pattern bhe evolved
accordingly and which will also be gp-
plicable for the Sunderbang area. I
alsp request that operational research
projects ghoulg be taken up for all
these regions. This is the only pro-
ject which can be done for places
where irrigation water cannot be sup-
plied.

1 want to highlight one point now,
viz., about fisheries. In West Bengal,
there is an immense possibility for
developing fisheries. But it is being
neglected, because it is g State sub-
ject. But the Centre cannot shift its
responsibility, because ultimately it is
the Centre which is allocating the
money and giving approval to the
schemes of the State Government.
The Centre is actually giving loans
and providing money both from out-
side and slso from within. You will
be astonished to hear that the daily
requirement of fish for the peaple of
Calcutts js 353 tonnes, whereas the
supply is only 41 tonnes. There is a
big gap. If we want really to feed
the people, we should take some con-
crete steps in this regard. Fish is the
only protein food for the Bengali-
speaking people. Some sort of a con-
trol should be taken up. Of course,
the Minister, in his reply can essily
spare & few minutes to touth upon
this pobit.
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Now, kindly give me two minutes.

‘MR, S8PEAKER: Kindly conclude.
You have already taken 10 minutes.

SHRI SAKT] KUMAR SARKAR:
I am just finishing. I request the
Minister to give consideration to my
request. He can easily give one exa-
mple, viz, that of the composite cul-
ture. It hag been evolved by the
ICAR. Though apparently it seems
to be a good scheme, I woulg like to
put it seriously here that there is no-
body to meke such huge and heavy
capital investment for developing the
composite cultura I request that
steps be taken to develop gome sort
of fish culture in saline areas particu~
larly in Brackish water. This brac-
kish pisci-culture is neglected. I re-
quest tha Minister concerned to give
serious thought to this brackisn water
culture It can be developed easily in
West Bengal, where the coastline con-
sists of hundreds of creeks and canals
1.e., in Sunderbans. This area can be
developed for fisheries. Now only
one point more.

MR. SPEAKER: No. You have al-
ready taken more than ten minules.

SHRI SAKTI KUMAR SARKAR:
Just one minute please, or at least
half-a-minute.

MR. SPEAKER: No, please Now
Mr. Chandrika Prasad,
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9 ¥y wia® ghaar g

T TAMT FIORGTE AT EWAT
W 337, To1 B 5 wew oA
o FgT g F AT 28 AW & fRY sy
FET § A% _FF f5 g7 #@1%
feard & el fawr gar =rfew
ST &a ug (40T Fa & oo =¥ g
WRG & (AEMI F7 &T H97 781 &
TFaT § 1 zefew § T & miew
F T T [T FEIE | &F & FIr
wawETT 36 ate #1 g fx fEew
ar @ A @ gY W7 ANET § I
¥ger S ga-aT g ST § g afew
greifie we ¥ 39 F1 afewr W@ R
o T AT FH SAEEAT FOHEET
657 L.S.—5

Sfgwa AT A7 Wl ¥ ®F € SF
ag warfsw wfaesr @@l faet v
fir wgx 7 A I TF Fod H1 (AGAT
& FroraE & ST ¥ GUAES
A ga T T @Y & AT J AT aF
AT TRy § 1 I A7 wrweAr feady
& a7 s wfww moe 7 O s@ten
7 ugw g q waes  frEr wfgerd,
Ty EY A AT FAEET F LTRA FAT 9T
5% ®7 I *1 fgmmg 7@ Qav W
TELT U d&T 4% LT § (F WO FAT
9z 45 | F=feg & Fga1 § wrawwar
3% o &7 & & 9 F fFarT @i
fRgTAT & T19 /7 g 91 @ftgT weER
g 97 #r rwfes gfger fma #@k
ngea faor 1 3n [ gfw fawm &t
AT ARG TFX F1 §6 FIAT § 1
g AWM ¥ g AT W@ E BT
¥ 3T IBT FT JI 1

7gl o¥ €} ¥ qAT ¥ I AQ
FE T &) S ¥ e A _AT A
AT 3& F TOES & AT § TET
T ) wfws s7 oA fEwm
gfegz wege ot Gfwdia amt #r ad
g Fs g AT sy A feg dqevaw wun
g1 Haear g aa ¥ fau =i Aisar
At wifsu atfe faeTs & o G«
frer g% 1 3% arg & fou ozt o g
qgl Fgar swfy EFRT A FW FHQ
& faw ot 785 § 1 =wis foafq =g
g fr Y TR d W & FUF a4
A e €1 Sa8 guT AT T BIGFHT
TE-99F F1 FIATAT § 67 & IA7 #v
FIGG 98 TS & AIT THIT FATIA AT
IgAT 3T g gl § 1 3wfeg
SRR TS FTAT R ag) BIF Y |
1974-75 § WIG R &9ed #7 I9TET
quaT 31,088 fY wafx wEdw F
HATTT 1 1T 49 EHTL AT I | =T
S EFeT g § foasr ol 50 g=r
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9T F FNT g IqF 9 FH § FA
50 Sfowra A= 7 =rfee a9t wEw
T AW ¥ g T q TF U AT &Y
I qET ar @dr & fog g9 9T &
fasiz wgaT 93aT )

ZHT wrgeg A OUF g #wiw &
FRAT AEAT § | wg rarfew Ffqest
F arg gaa 3y a1 I8 aaw #f
T g araegr gfr ¥ fag g
Fifge 1 oWy &% FErY w FT O
HEXTX 72T 2 7 Ir7 qeei97 737 ¢ o
g g4, IAT T qUATERT HIAT STAT 2
ST "wfgw FaaT F, gFFT FAaT 2 AT
T FTAT T | EWET TiEga 2l
=gl fa& gdt, I =7 quareRT agy
AT SO qTYF 7g gEET q, Tig
qgaT 7 fomd famig @ eqeqr @
& | OWIS AW FTFE FIC A ST HY
FIFITFAT & |

35 & far wga s wif—afy
AT #1113 far o o qqoremi
#, wfei &, szwat § wfay gzm-
FA E—aTT AT AT F | HI7 TRT
F feara & ot fos I, @i foe
91a, @ fAe w17 93 08 a6 e
g s foF 7§ §21 Feqr , av ag gfea
# faat W feary & qwEe wEr
dar #7 & fagar v#31 8 | g8 @
g ¥ FI7 SIET 3H JIT fweET F
g Fy fear =7 wT ¥ I @I
H®EAZAT & 9 FO g FA fAEY
a m ¥ FJ@r & FaraTe fradt
ofgw gt a3 7€ 2 3w fa¥ 99-
AY 719 I7 F1 gfawF 3T, X I F
T FET AIT TIAT FTH FIT G |

oeeT S, % YRy WU 9T
¥ I FEAT TFM—ATEAT  FY

MAY 5, 1976

Agri. & Irrig. 132

FI4TT af¥¥g T ;ga g IuEAT
Mz aredm w147 fFar &, v #1 &9
frgml 7 w@d F@r g 1 Afww &
TF AT FEAT TG F—HEoH ToHIT
F 1 ATEE &, ST F1 BT {wari
qF, BIZ  WAT AF WA Fr qTEAT
gAT =fed 1 ;TS & WT & PRa W/
IAfAF HqwerT 30 F, S oaF 3
BT G aF A&l 9FIAT. T AT KIS
ATY FE T WS giAar oz Trfgd—
ST 7935 7 HEodlo T. H[To
F mATIEI FT BT FV, AITH
9gI@T STA, G807 F % T g
wEdl faexi 7 & 3= | 9w g
F HPred @l § aFT AT FAT FFREH
FE §vg & AF, AN, WD [T g7
#1 foew g€ § 1 faaar 5o gar
AT AT, [T 3§ § FICAT FqY AT
GRTET YET & 1 WIT F AT uATgT
7 2, 5w & fay wrdg farfaw
FFT gEAE F o d & 1w A
fav ogd #3 waare 7 93— TFH {
ST ATFT AT HIETT AE ¢ TH g
sTas v UAT fEe qar @ @ v §
T AT 71EA #Egw §r T 1 100
g o Fw faqi & e3¢, 70 & F
Teqd g A wEe fEerT s faer
HTEAT G ) ZA A F FALAT FT
Fgrar AT Avfgy, IX A v THETA
F1 I FON AMEH, qET HET
gie s =mfgd 1 9@ A wEifaar
ARTT &1 G957 9@ foamr & Ff=ws
UT g ST IST & Al AT 7 (7 q¥
faae 7 & 931 Afewa g om0
w far 7 g & 5 37 swa
qt FT @ g B fEuai &
famar =ifegd |

v

¥ graeg ¥ oF 1@ WML wEAr
Argar g-ww & & TN fwg
T qEE T ARAT T A, FEI TS
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}, X0 wor wrgw § anee Aol
STON00T o agy wui B 1 arenEe
Lot wredidun dwre # war @, Hfew
¥ & afy qa ¥ wfyw fedt oY qeem
afn T 4 og fagre § 1 & AE
wardier-fare 5 anad A8 T @ §-
—~aAAYT 3T dat o a5t 43 go ¢,
I ¢l Tax § 20 9™, 1976 BN
AN gx g ¥ IAT F wgr qr—

‘gg gua iy e § Fw
3,88 wry W2y 7 F fgarf gfr-
umt ®Y fear s wr g 1 fage
R} A wE foe GPravaarei @
T 8ag 1§ Firard 87 @Y <t &
wx f5 37 Nt N-fq =0 g1 ¥ 9w
¥ wga Rl & o ) ww @
TgF 47 T WOWE, A7 § AT ST
g WiT afy wara faaar vgar §, I
ZHT-YT L FFT 44T ¥ 9F AT
WETE | ST AT §—R T
wrfed, warw A8 arfgy 1 gt w0
Tram femer wor § fs 27 gfw-
Wit wT AR §, A ga Y glrad
arfed | T w39 B O gieaa
X ¥, &t ag qfrors Fewer wwan
& qeat § ay TR wgar giw faark
1 W ot Do w9 F qw § o
T IT B FEAifAs w3 ) o B
wadedy faare &, &Y foq o &
we § wait 30 Frarg geed & S
wer & T 6 oY gz o wwR

vyt aw & foearg «F aw v Wy
=t @F WF T W g f—
Fra® fedt ure ¥ v gt ¥ R
9, o Feararder o, eiiefr & §, =
# qw o o1 gleamT € o
o, forwr & f% v & wfesr e
Torar: it gw o aw wnr omgw
2 fr 9w oxm @ A1 wafe w

P Fgwm Fafigl y oW
¥ W §o Faar FT I9 I A
o wifed o Tt B o e
e Gt wor wfgr o

W3 ¥ a7 gury T QIE ) 97w
o3 fr o3 forg s ot &t & o w7
T8 & fad 39 % et 2 Y wifed
wrfo o o Mo & FIT W I
Ft qrnfrE ©7 § I8 FATAT ST Ay
foe 1§ w7 dfto Qo M THo Yo FAT
A 7 wWst T L afew G4 B A
fom R o ot § oie wfser o &
90 gaE ag ¢ i frerT & Swdnraf
ot & qa 3 S g gy ) Gar
gt € afgy 5 98 % S &
q# ¥ fear sra ofe w7 3w @O
Ty A SR d'r A7, WiV T & fay
a7 ¥ 1gH g9 WA W w19a §
et Afgd | AT ST R T ¥
I% Y 5 & forg gfaar fead) arfay o+
¥ dazx ¥ ara Af F@TE

e ag fr dar §3 vy g
afegz & T R T I ¥ Tt T
facare g1 wifgd ) S w1 oW
ot frer 3 iR wgmgir N aa d fs
Fro® fadt arfmr wfy wagar oo
T ot a7y AT At B, N mwd
R T, 15,000 To FTITEFIT
fear gafel fs o3 a3 fwfas faw
T W A AT TR X I@ 5 0w
Ty fram & w7 & far fear
ik 3w & ¥l &1 fareare gh

ey )

waw Y, gavT sdt ¥ o 20
i wfew wrbwr @ Qv f
g anfier ferver Wit Sfawe qagd
¥ goreg ¥ Rl w0 ¥ Wty anpe
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firar g 1 9% #7 v # wE e
WE 1 TR o oar fe R
TR FATL TATS 7 g W § e w7
0 5@ ¥ www fear wwer §
dffee  Aagd ¥ A AEew dw
SE AR % 9w & Sl
AR gt Wraws g AcT 467 o
Ifag & ¥ IOy W FAO AN
srfr 1 "

WETH oY, UHT GGT AT § 7 HY
aagd # qaaw X Fraifre B o
Bl Ff 3% & X0 s B
R aframrg # 350, Sftar 4 %o
uer q20 # 4 %o, fagr ¥ &1 A
W5 o @E | A e §
5T F1 a4 5w Afaat % Fiy afrat
! g 77 oF Afe fuife 5o
=g WR q81 fv 20 o s
Ragrerom § f5 50 wre fev
qfed? A feard # smer @
sl @ g8 ¥ faT v Ava B @,
arR  ASaTd of) JaT7 grt arfed,
oY ¥ 59T § 7 o |

w7 A Ay T T A
frqr i Eam sresdw @
W age g v agn &
wfFt 77 5T wEifrms WA oF T
Y B Ed oo &
Tar v 1955 ] qEm aw kg
o A & 7€ 3% 51 W sfawr aw
a% wfafii AT T8 fearat ¥ g
P 2\ fuwe fadf o age & W
w1 ot oot fare, 9 g W A W
® ¥ar § fr fom it %Y owt frar,
wfta =1 oF 3% aff famr 1 O
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WIZ T W AT AT gy fon
Pear 1 & g ¥ 53 agr it srdamfy
ool wrfgd, age vl & W Qv
afyg | W Ay G oW o
w w1 ¥ Aduw o7 fymr wew
a1 B afr & &0 oW ©F I T A
& T |

o7 wedi & stq g # ot wifer
8 w13 guT § Fve ¥ wad A sy
cir e A gt €, @ Ny wy
farr M anE T g W W@
ger R Earger g fr v ss @ ¥
&, AT T W SqTw fear qar A A
gt FAAT FTEF &Y W )

SHRI P. VENKATASUBBAIAH
(Nandyal): Mr Speaker, Sir, I nse to
support the Demands for Grants which
have been brought befoie the House
for appioval, by the hon Minister
for Food and Agricuiture and Irrga-
tion

Sir, I had the occasion to read the
most illuminating speech which has
been made by Dr K L Rao, with
regard to certain sieps being under-
taken with regard to irrigation in this
country

First of all, I wint to congratulate
the hon Minister for Irrigatiom for
having resolved many of the river
water digsputes %hat have been pend-
ing for decades Of course, this con-
text I have aliso ta congratulate my
Chief Muuster who has taken the
mtiative to take out the Godavari
Water Dmspute from owi of the pur~
view of the Tribunal and now the
concerned States have come to &n
agreement I congratulate both the
Irngaiion Mimistry and the Ministers
concerned in thig connection.

In the last ten to fifteeh years,
these river water disputes have besn
pending for settlement because every
Stite has been taking a very rigid
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stand. They were under the impres-
sion that by more geographical acci-
dent, it a State bappens to be by the
gide of the river, that river belongs
to them. That has affected much of
wur agricultural production. In this
connection, 1 would only suggest that
the Ministry, in consultation with the
State Governments should evolve a
national water policy by {reating
water as a national asset. The sooner
ft is done the better it is. Rs. 8,000
crores have been invested in the irri-
gation sector but, there has not been
a resultant benefit from out of the
investment of Rs. 3,000 crores.

I would, in this connection, also
thank the Prime Minister for her
being able to persuade the three
States to give water to Madras State
15 TMC of water is being taken from
Krishna to feed the population of
Madras who are suffering from acute
drinking water scarcitv. I would
plead with the Prime Minister as also
the Minister for Irrigation that same
generous attitude  which has bsen
shown to the populaticn of Madras
must also be shown 1o such of those
areas which are subjectc to famiue
snd brought and wherrs <here is no
possibility of getting wate~ from the
major rivers.

Ravalsseema is one snca area which
has often been subjected to famine
and drought due to adverse seasonal
conditions. Th:t area being in the
rain-shadow region; it is suffering
from acute water scarcity. While
taking water from te Krishna I
suggest that the en route =area of
Rayalagseema must also be given the
benefit of Krishna water. Then oanly
the famine wi'l vanish from that un-
fortunate part of the country. I hope
that the conceriied Governments and
the Prime Minister, by using her
good offices, will persuade the States
to divert water to these areas.

Coming to the utilisation of water
potential that hac been created for
the last three to four Plans, out of

the total cultivated area of 164 mil~
lion hectares in this country, only
25 per cent has been brought under
irrigation. I feel that inlensive effort
has to be made to have the maximum
utilisation of water potential in this
country.

Here I would suggest that the major
river projects in the country which
remain to be compieled for decades
like the Nagarjunasagar and Rajas-
than Canal and some important pro-
jects in Bihar and Karnataka have
to be completed soon. 1 am glad to
know that some gulf countries like
Saudi Arabia and others have come
forward to give soft loans tharough
World Bank for the early construc-
<ion of these projects. I thank the
Central Government for having taken
the initiative. Speedy steps may be
taken for immedatz completion of
the projects.

The Minister referrcd to the record
output in our agricultural production
in this country. Fortunately, we had
a favourable monsoon and, as a re-
sult, we had a record output of 118
million tonnes of Jrains in this coun-
try. But, my feeling is this, Perhaps,
it may be temporary because 75 per
cent of our cultivated lands is ex-
posed to the vagaries of monsoon. So,
we should soon ‘ake steps in protec-
ting these areas and also keeping up
the record production which we have
been doing all these years. It is for
that reason that many schemesz have
been implemented by the Govern-
ment, and the most important of it is
with regard to water management.
Water management is highly essen-
tial in this country in order to in-
crease the acreage wunder irrigation.
More steps have to be taken by the
Government to have a proper water
management,

Coming to rice produciion, it has
been said that out of 164 million hec-
tares of cultivation area, 885 million
hectares come under paddy produc-
tion. But, Sir, the per hectare yield
in this country has been the highest
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is he who has to toil hard and feed
the 600 million people of our coun-
try. should plead administra-
tive difficuities If necessary, thay

MAY 8, Adrs, & Titig tighe
The verioys schemey like the margi.
wm?nhmm il
farmérs' sthiemg bave to be impls.

Drought Prone Aress
schemes have 1o be implementeqd and
executed wherever it is possible,

some places But ultimately, in order
to rescue this country from further
fragmentation of land, it is necessary
that there shduld be conpolidation of
land holdings which should go hand
in hand with land reforms.

Then there is a most
point in connection with thé twenty-
point economic programme, We are
now engaged in the task of distribu-
tion of bamjar and surplus land to
the landless poor But unless credit
is made available, distribution ef land’
will not have the desired effect.
Survey of rural credit necessary is
to be made. Simultaneously with
distribution of land credit also must
be made avsailable to the landless
poor Unless that is done, our schemes
wil] only remain om paper,

Then about sugarcane prices. At
one time, sugarcane price was linked
to recovery. Unfortunately, that bas
been given up. The result is thay the
States which are showing higher re-
covery are the sufferera. Thore it &
premium op inefficiency and lasiness
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Unless that is done, sugarcane pro-
duction will not go up in thils coune
try. Specially, States ir the south
er from ‘his handicap, because
they are efficiens apd the cune they
grow has a petler recovery, then 1n
the other States. So the old formula
ghould be restoved.

1 congratulate the Agriculture
Ministry on giving certain concessions
as per the Sampath Committee
recommendations for new sugar fac-
tories going inlo production. In this
connection, I must also say that the
central financial institutions must
come in in a big way to give proper
emcouragement and necessary finance
to sugarcane factories %o cotne up o
that they may tage advantege of the
Sampath Committee recommendations
so that sugar production may increase
#n this country by which we can have
more export esrning in foreign ex-
change. With these words, 1 sup-
port, the Demands of the Ministry.

8HRI 8 P, BHATTACHARYYA
¥Oluberin): Day before yesterday,
Shri B, N. Reddy spoke on nese
Denends on behalt of our Perty.

1A e

{Ms. Derury-SrEAKmR in the Chair}

A superficial study of our agricul-
tural development shows that we are
progressing. Soms progress in our
production and in our technology 18
undeniable, but jf wo study deeper
the whole agricultural system of our
country we find that the situat.or. is
not so simple. Our Finance Minister

lages. It may be better said that the
hemrt of Indin is in the villoges If
the village goes well, if Jand and labour

al arey are fully utilised with
p of technology, then produc-
will tls2 and industry can s&lro

be provided with the raw materials for
development so that our natjonal
cycle can be growing ang develcping
in a heaithy way. But the situation
is totally different from what it should
be or expected to be. Our poverty
is growing. In the rural areas, the
unemployment problem as also in the
urban areas, is developing o an im-
possible situation. In this country
this is a problem which cannot be
soived so quickly; everybody must
think over that problem and see how
it could be solved. I shall read ou}
to you a passage from a newspaper
report publisheq in Newsletter on
International Women'; Yesr; it is a
reproduction of the report of the
Times of India dated 5-10-1975, en-
titled: Flourishing trade in women.
In the last para of that report, it
says:

“Of all the women in this area
in Delhi brothels who had been
interviewed by the study team,
the last interviewed Janaki was the
most candid. An old womsn who
had been sold into prostitwtion im
Lahore before the andvent of the
secand World War, Janaki brushed
aside all attempts to end prostitu-

MR. DEPUTY-SPEAKER: What has
it to do with the demands of the
Agriculture Ministry?

SHRI 8. P. BHATTACHARYYA:
Please keep patient; 1 wil} te]] you.
It goes on:

“. . . nor Nari Niketans or pen-
sion for widows. Buy freedom for
our men; give them land and only
land. It is this land, the greenflelds
which will contain their girls and
nothing else can.”

This is the suffering of the women
of our country. It is their cry for
solution. It is the extreme nature of
poverty that leads to that evil How




143 DG 1976-77-—Min, of

[Shri S. P. Bhattacharyya]

poverty ig growing from 1801 can be
geen from the figures of the growth
uf the landless people in our country,
published every census year. In 1901
it was 18.81 miibon; in 1821 it was
20.51; in 1951 it was 27.51; in 1861 1t
was 31.48 and 1n 19871 1t was 47.49 mil-
Yion. That i1s the growth of landless
peasantry mn our country. Even after
our freedom and independence, things
have not been attendeq to, this has
not been arrested in the rural ares;
the number 1s growmg more and
more. A recent publication about
our agricultural census states only
15 per cent of the rural families are
controling 60 per cent of cultivable
land and they are all owners of more
than four hectares of land Our All
India Kisan Sabha study repoit says
that owneis above four hectates 1n
general are not themselves cultiva-
tors That 1s how land 15 bewng con-
trolled by those who are not them-
selves cultivators Real cultivators
are exploited and thrown out of land
gnd cheated. That is how they are
made to suffer Now, I will give you

the figures In the booklet ‘The
Changing Scene’ pubhshed by the
Indian Oxygen, a review on the

Indian economy has been made for
the benefit of our industrial and agri~
cultural development 1 quote here
the relevant extract of the booklet

“Another basic problem high-
lighteq by the recently released
data of the first agricultural census
18 that a huge area-—over three
crore acres in aggregate—of culti-
vable land hes waste in India.
Half of this land is in large hold-
mgs of 25 acres and above each
‘While it 15 imaginable that lack of
resources constrain the small and
marginal farmers to leave thewr
holdings fallow, what prevents the
top brackets of the farming com-
munity from a fuller utilisation of
thig scarce and valuable resource,
that is land, has to be gone into in
depth  Differentiated approaches

MAY B, 1078
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should be ¢volved to induce and
enable the cultivators at both ends
of the rural specirum to put an end
to this scandaloug situstion”.

MR, DEPUTY-SPEAKER: You have
taken your lime.

SHRI S P. BHATTACHARYYA:
But I have got my party’s time,

MR DEPUTY-SPEAKER: The first
speaker of your party has practically
taken all your party’s time, This 1s
addriional time given to you

SHRI S, P BHATTACHARYYA:
My party leader has told me that we
have half-an-hour time. But please
give me five minutes more.

MR DEPUTY-SPEAKER' I do not
know what your leader has smd But
1 would tell you that your first
speaker has taken all the time Please
understand that Now, you can take
five minutes more

SHRI S P BHATTACHARYYA:
Now, whay about the land reform
policies so far adopted by our Gov-
ernment” In early Fifties, the Maha-
nalobis Commission foung that after
fixing the ceiling of 20 standard acres,
theie would be a surplus of 63 mil-
Lon acres in the country In 1970.71,
the Dandekar-Ra} Commuitee estimat-
ed that the surplus would be about
42 mllion acres In 1972 the Agricul=
ture Minister had said in Lok Sabha
that there would be a surplus of 40
milion acres, In 1975 the estimate
of the Government came down to 37
lakh acres Here you will notice that
the figures were quoteq in millions
previously and now in 1975 they are
quoted in lskhs. Recently in reply
to a Question put by an Hon'ble Mem-
ber in the Rajya Sabha, it wag stated
that the surplus would be about 9
lakh acres, out of which 4.1 lakh
acres have been taken possession of
and from this 1.2 lakh acregs have
been distributed so far. Truly spesk-
ing we have failed to make any land
reform,
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Now, I would like to refer you to
.a repory receiveq by me. I think the
Minister would confirm it. The Col-
lector of Fast Godavari District,
.Andhra Pradesh, Mr., Govindarajan,
has stated that out of 38,000 acres of
surplus land in Andhra Pradesh in
East Godavari District alone there
are 15,000 acres of lang as surplus.
*The crime of Mr. Govindarajan was
that he had launched a case against
Yig land-owners for misappropriating
government lands. For this, he has
been transferred as Deputy Secretary
for Planning. Are you going to save
the in‘erests of the big landlords or
give land to the tiller? That is the
moot question you must answer clear-
ly. It is in our national interest that

owners having above 4 hectares of
land, who are not “hemselves tillers
must  not have any land. All land
must he distributed by the people by
their own committees with the govern-
ment's cooperation in a massive way.
No present ceiling policy will be able
to achieve this. No adminisirative
committees can do it because the offi-
cers would be compelied by the land-
owners to defeat the purpose. So,
land must be distributeq by the
people’s committees elected by the
people. That is the only way to
make real land distribution. Then
only technology can he'p. The reparts
of the study teams on small farmers
submitted by R.B.I in 1967—69 and
also in 1972-73 have pointed out that
without land reforms technology.
government help, loan etc. will not go
down to the marginal farmers. With-
out radical land reforms and radical
land distribution to the real tiller,
the problem cannot be solved. Our
unemployment problem also cannot
be solved. Our industries cannot be
developed. The question is whether
this government will fulfil this task
of national development or not. 1t is
for the government to answer it.
The land system which you are stll
carrying on is the heritage of the
British colonialists. They developed
the ownership of land, taking away
the ownership of land from the tillers

to the government and to the zamin-
dars. Our Constitution has given
property rights to the land owners
but not to the reat tiller. This must
be ended if you are to end poverty
and unemploymeni. Not only the
heritage of colonialism must be end-
ed, but also the heritage of past op-
pression from the prehistoric age
which was going on against the real
tillers of the soil must be ended. Our
effory should be in that direction.
That is the on!ly way for the eman-
cipation of the country. If the gov-
ernment fails in thigs you must know
that the starving people and the un-
employed young men will be bound
to have their own way. I{ will be
a glory for the government if “hey
fulfil this task but if they fail, the
people will have their way ang they
will not die endlessly in this way.
They cannot die. The time 15 vipe for
this  This mus; be understood by the
governmens.

SHRI SHYAM SUNDER MOHA-
PATRA (Balasorel. Mr, Deputy-
Speaker, Sir, food and agricultare
form the hfeline of India's economy
and ihe success of this Mimsiry will
bring eventual ‘suceeds to' thetf0-
Point Economic Programme. India's

* poputlhtion is growing up at a gallop-

ing speed. By lst January 1976, we
have reached more than 600 million,
But I have no doubt tha: with the
hand of Midas who was very famous
for touching all and turning them
into pgold, our elder statesman,
Babuy who is ably aided by his two
Ministers, will give a new dimension
to the Fooq and Agriculture Ministry.

Last year. the kharif production had
reached an all time record of 70 mil-
lion tonnes. T¥ the calculations of the
economists g0 right, by the ‘end of
the rabi cultivation year, we will have
reached 40 million tonnes in rabi
production. It is a very spectacular
periormance of <he Agriculture Minis-
try as far as kharif production is con-
cerned.

Even beforc the Emergency was
started our Agriculture Minister,
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Babu Jagjivan Ram had thought that
thete should be social and economic
transformation simultaneously with
the change in society and in an ad-
dress to the Chief Ministers he had
said: “Despite the rich natura] re-
mources the country possessed, the
secio-economic development had not
kept space with the size ang nature
of the problem of majorily of wvest
mass of rural population" If we
want to change the rural population,
it is only the programmes, plans,
schemes and social transformation of
the Agriculture Ministry which can
change them. India’s population lives
in villages and not in urban cities
like Delhi, Bombay, Calcutta or
Bangalore. If we want to change the
face of the rural area, we have to
embark on a crazh programme &y give
employment to the rural people. The
teeming millions, the youth in mil-
Nons, today, sre unemployed in rural
ereas. Once we were concernad about
the educated youth but today we are
ooneerneg wbout the rural youth.
Three before, under the leader-
Hip of pur great Prime Minister,
Shrimati Indira Gandhi, we embark-
of on a crazsh programme through
the community development projects.
But probsbly iy ended in a fiasco.
Hardly, we could allot a lakh of
rupees for each block and hardiy we
could employ one thousand youth
and that again barring the rainy
season, i.e for seven months in a
year. Thig fact should be noted and
given %op priority. 1If the Agricul-
ture Ministry wants to give employ-
ment to the rural youth, thev must
embark on a crash programme to give
employment at least to T0 per cent
of the youth.

In West Bengal, the Calcutta and
Haldia Ports are in danger because of
some controversy between India and
Bangladesh, When Babuji was in
Dacca at the t'mx of A.ohur
Rehman, he made is successful con-
chumion of the problem of Farrakke
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Barrage particularly the water runs
ning Yacugh the ‘esder canal, I
undersiood from a very relisble

lomatic source, being the President
of Indo-Bangladesh Association, that
late Mujfbur Rehman broke even pro-
tocol to give honour ot our elder
statesman Babuji. Those days are
gone now. Now that Covernment
does not see eye to eye with us. But I
have every hope and confidence in
Babuji’s dynamie leadership that he
will do something after two of our
Secretaries, Shri C. C. Patel and Shri
Arzwani come back, so that we get the
required amount of water for the
the Calewita and Haldia Ports.

Lang distribution is a big hurdle.
Although we have given lands to the
Harijans and the tribal population,
I have come to know from some
reliable source that the Harijans and
tribals are not gble to give the best
attention to the land that has been
given to them because they have no
money. The Land Mortgage Banks
are not forthcoming to give them
loans to buy fertilisers, etc. Al
they have been given an acre or -
an-gere of land they are probably
giving it to some others and they are
almost in bondage. What is the res-
son for thet? The Government should
see that the lands which have been
given to them should be raade good
use of. I have to bring to the kind
notice of Babuji that aslthough the
Government has fixed the procure.
ment price, 1 know that in Orissa and
in other Btates, rice and paddy are
selling at a very cheap rate, st g price
cheaper than those fixed by the Gov-
ermment as procurement price, Gov-
ernment is not vigilant enough to
check it, nor is the Government in &
position to purchase paddy wnd rice
from the cultivators, so that they get
an incentive, and do not work under
frustration. If the procurement price
remaing high but the selling price in
the market is lower then naturally the
incentive goes. To-day, the peopie have
started thinking *Why go in for paddy



349 DG 176-T1—Min. of VAISAXNMA 15, 1808 (SAKA) Agri. & Irrig. 150 -

and rice cultivation; why not switch
over to something else?” 8o, incen-
tive {8 going away. (Interruptions)
The thinking in their minds is, ‘“Why
not switch over to some other cash
crop?” Although the Agricultural
Prices Commission has fixed Rs. 105/«
for the purchase of one quintal of
wheat there is now clamour in many
quarters for increasing it. We had
increased the price of wheat from
Rs. 67/- %o Rs, 105/, But I must
agree on one point which the econo-
mists are now putting forward, viz,
that it is the price structure of rice
and paddy which determines the price
strycture of other commodities. If the
prices of wheat and rice go up, go up
and up, naturally the prices of other
commodities will also go up.

1 will now ceme to the problem of
irrigation. Y eome from North Orissa
which has seen the vagaries of floods
and droughts. Between 1867 and now,
we have had probably 7 floods. Ewven
in the months of October and Novem-
ber we had floods. The districts of
Balasore, Mayurbhanj and Cuttack
districts were washed away by floods
in verying degrees during the last 8
years. The Government of Orissa has
put forward so many plans for the
conpideration of the Government of
India; but I know that the Suberna~
rekha river project, which i mn
inter-State river valley project pass-
ing through West Bengsl, Bihar and
Orissa—and on which there has beea
an agreement between the Chie?
Ministers of Orissa and Bihar, has
not reacheg its concluding stage.
Under Babuji's leadershin, so many
inter-State river valley problems have
been solved. I have every belief that
this problem will also soon be solved,
and that the West Bengal Government
which has not yet signed the agree-
ment, will also come fo.ward to sign
it. The Budabalanga river is passing
through Mayurbhanj and Balasore
distriets; and a few years ago, the
Gievernment had decided to have a
resesvoir at the upper reaches of the
river, gt a place called Kuliana. But

we do not know what has transpired
during the last few years. It has been
rejected. Government is in a mood
%o find out another place. My conten-
tion is: how is it tha{ a place wan
selected—and probably many engi~
neers must have put their heads toge~
ther tc find out a pruper place and
séhemics were pu. through.. :and
sudden'y the place has been rejected
in favour of another place Has this
been done only to consume time, so
that the neople will be fed crn hopes
year afier year* Due thought should
be given lo this reserviir cn the up.per
reaches of Budabalunga river. Ip re-
gard to the Salandj river in Balasore,
once upon a time it wag thought that
the waters of that river will come
even to the fown of Balasare. Thuse
were the days, i.¢ 15 or 20 years back,
when the chief minister used to say
this in public meetinrgs. The waters
of the Salandi river can be connected
with the Baitaran:, from where we
wil] take more, water 50 that larger
areas can be irrizated.

Mr. D-puty Spenker. 8ir, agricul-
ture and irrigation need the mastmom
considerition from tlie  Government,
These are the twn items which can
change the very faee of India’s ecne
nomy. I we give “op priority to
agriculture and foud and provige a
vast network of irrigation, there is no
doubt that, s< the Agricultura Com-
mission hes %id, by 2016 AD Inda

will have aimost duutled the area
under cuitivatisa,
With these words, I conclude; I

hope, Sir, that under the able guid-
ance of Babuji and his able Ministers,
due thought will be given to the
underdeveloped, poor and backward

Stats like Orissa.

ot aefex Arener i@ (TrEyR)
Iqreny o, ot g v feard ey
Ny een TovT v g, ¥ o
ot ey & ¥ fog wwr gw £
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[t axfag 7icwe ark)

TRAL, WX L AW FO att-rerr?
Teen frardt & wee PrdT T g
WA TN T AW A E ) @
g ¥ AT gF ¥ TET IAT-HAT &
1< ¥ B gF A w0 F e g
wR g@ & a2 o W owhr & amw
g, ot o Pead & geteqney ¥ s
% feqg g v 3, o°F wat &7 §
TR w7 WfET |

AR, AT F1 Faor agré A0 THAY
¢ AT g3 Ay drad, N 3T ¥ wig
# & rovara Pr wIg 1 AT & I
THZT QAT T X1 %9 ¥ T AR
FT G9T , YarE F7 Fwe7 & w1 finT
wed AT B A 4T FezT ¥ owr K
Liacige o

arqar, fad ol § a9 % arg
T T qIAT T AR A9
2, gy wirveaT ¥ T P § T
wafrgf &1 frod & v 8 veafr gd
& fgarf & Args Ireem TOY B
Tafr gd &, ww <7 oafr gE 2 W
g A R T & THbrad @ Hfew
wAY wE QAET AT FAT AeTY ¥
T Ay 2 5 g7 AT T B OF 1 AR
¥ R am A T FTOT AT qrew HY
g @AY & | 39 ¥ AT # v
W, wr IR AR g AamA ¥
sy mg oAy § ST
g gen gt g gt A, 9w ¥
T 9@t ¥ fr et qeger g B A
fatrm & wf 1 T oy W g
gRyrEAT AT &1 1w W Aave
ot sqra qer Aify fe At 3T o
Peera gut ar 3% 7 fremr g7 e
Farorfraorar 1 wAmy Fyon
Frare marar &, 7 % @ arav & e
g2 o% wel & 40 wiw w2 Al ot
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THIx At & grw weT vy wafy
g § W gw Ay £T 168 w WY
o 7 e & v yww Ak
T T7 9T T J4ARr fr o wd,
3w & FOzr o w0y gEw
oy o @ fearf wx wey ¥
W Am ¥ ymmw A qfe wT awd
oo ff = wTp & 13
g fratdieT o warer  wEeem
famsfr v ¥ g v
oAt B s A R 1971 wF ¥
A wITE I & gL AT wQ ¥
37 % Qar qar s & fr 24 A WOR
) 7arr g€ # o 25 gare safe
arz 8 37 v & o) @ 70w A wfr
¢ syifra g & ST Br §F X oed
frdge fear 21 a1 = Prdfarr &Y
ws@! 7y @ 7 v § v Aifg
WA T AL H AV Iv YT AFA T
AT O #1787 QP77 91T § 1
TF AR AT AG T AT B pAT AT
qEEqT ¥ qI qRi g PN AW ¥
8 Fx iy ¥ oY v rmy 79 7 ffew
g &1 Rt [ oy e e
T qr 37 X av qavw fzar qr fr
ot Y TS <fegi @ R W
®YT U% A F o Tro AL vrAT
N oF T T FEA AT | TR
&1 faArar wreT AT gty 3w B oy
ywar §, or-fr amga, oF-
frerf ot ot mw fonrd 2w o
afrar # & g7 9 o SF wyw
£ 33 %orn 7 Aran wrargrmm
i s R er At b ew @
TTE A ¥7 neg ¥ safo
¥ gum § fr wrm o AR
v & S A pErA s vy
¥ frg O wurft vag 3% )

FOamwi el ¥ fo Wy
¥ fae gr Ty wrdir wr furby fgur
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STT HX ag Ifedes T ¥ A
% gt arfgg | gX wIw g9 I
FoFTE AT ATg B AFT F faw
37§ ufem 3 SE FT @F w4l FT
orfY & o 55 ¥ R B8 T w8
4T SFAL | HeT grEd W R 3@:
i fg w3 T AT FUS AT @
Sfew § w8t comrar BF SR &8 @
VT TTATT F TTAA AT IR FHITA
5 oray freatw ¥ faw WS &)
zm ¥ oay B wE war wd ?
T8 Y A AT FUT TGAT I
STRTTT FT ST SR 2 & 13 (AgE
DIATHT F1 FTaiFEg FE ¥ fAQ,
I8 AR AT @At £ aleF AE gl
oTar €, @9 wa giar £ 1 H ARAAT
fr zrg faago =1 g6 F=w faay
T FT QO G4 FE@& T AT R
I ATAY &TET BT QFT FT Taee FIAT
=1f2q |

wEl aF FA FT GEE T ERTE 5
fiys-fag wx1T #r IO F A 5-;-,
FfAat ¥ fag-fag w177 3 safafa

UF e TEAE AV wAC A TIF
SG% A3 AV g1 wE& (G9¢ ug Wy
sy & tF 5w afw gart ®1 Tafwaar
g, 35 9T &4 & | @inA G 5ad #
g 47 § | SHRTL TRtfama guT |
STH &1% S Ff\F fuedt amw warsi §
SEaT wlwain an aw wand 3
wea 0% sy foeasTl & oTw 5TET
feraT 1 w1Ey 5gF wE0 50 T A 9fw
gRT aT% fRay ) oo aw @ifaw gae
WAT | T6H W14 5T gaE 9fw
g5 F1 0577 sifes F zw 5% £ s
garar g 1 TEA 1L HEEH WA FF
qIAT iﬁ BE AT K Ay gEl AREE R

W@ E 1 ¥ weal g 1 3aw I wiwd
% AR TR WIGET €317 STAT =ITeq
A FO ATERT TEE &I FrwAT

A“l

AT | FHIFI F A7 @i A g99
& fag zrz a1 f2q, @A sa1 &
[T ATAT TETT & AL F99 47T FEAT
T T AWML & TR FT A )| 3T TE
A TR wSAT AT FT AV Z | SAN
qTH 2927 E, T 9 § | &8 Ga1 ol
Y ATF% =T T FAIT AT ATed 5
aY gh FHA &7 i gae & qET F1%T
fagtaT =Tl M HEgw § aT F19T
% oy sfvmds swr =sifeq arfs s
gdvT f7xa saar w18 gfaar 7 54,
FAA 7T A, IEF GG FT AT
FIE T3 A G4 AT SF TAT T WA
fea & Az wtw F wwifaE wre wifas
feafa ¥ g 9T FL GF )

w5 BiGATT FT STATY GWIT T
% graT & ar 94T FT 2T 7Y g

A7 5% ZraT 4T ST @I 8 | gifaw uge
¥ &1 AR 4 SRR 39 A 98 WY g2y
T 737 & | AT UFE 57F 63E 0FY
TF W TAT | WE BRI HOT AT
T A 577 W A1 gRIY ST 9%
gnaT IfFFA WET 93T K 4% 0
wTsal § f7 @ts ® aded a7 FH-
fees 512 WA | §iew waz & 2y fRdy
g A RTEIT wET qfedear 1y
symafzew zaT 3w rz“‘ SEAETRE
SHED AT TV A, R F, wEA(AET
2FzT T 3% I AT 72 w5 f
F s AT A FIA| AT NG AT o«ﬁﬁ
FaAT e AT L wWT TE av%w W

SREFEAT A31 gN AT U THT HIT W4T
e fan frurT & oe 9w 3 sEE
52t & aTER & 1% S oH4T Hhi-
HI7A Zi0 THAT TZF A HEI S6TRA
TLGIAT | HIGHT AT-AH F7 aﬁ‘ff-*s‘rfa—vf
Fatey =157, S I4T wWeRw {5 55
WHIT FT FEARTA -a':.msnz’«.r a1
seaTe % 97 fafas faam &, sta gfa
fawm g, uasdwa fawmm g 990 &
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qrxag § Y wgr wop fwar ondr)
Bar wra¥ fear A gara o aRe
¥ gy wrardy A w§ q6AT 0

wa ¥ i afe & oy F Qe ar
fadar wAT g g1 §8 fox oo
qeT & %Y war qr f5 vF Fr qAET
¢ Wi 1 fod qrga X o w2 a0
/T A M qFe g7 (X 47 *
FAFIRETTE | AX JTC-ITT QT 7N
§ f5 4 fax milas Qar 3 waar
qOET w141 ¢ & aifs § Auee a2
0T A9 9 T Ffer Ny A7 o9
qif1dl & 3T 3T &X I AT WY
WAL EIAT A8 0T TR ® qeardy A
fat %) § wfax v @ § fe A
fadt ®1 § 37§ w7q afs oy 3%
FAX ST § A ®7 ), IIA F1L
®§ Wil 9q F1e€ qfN N §F 14l A
FITHA F GHF A g 987 {5 &
FAd & M A T weAw AR A
Hagdi W woagl T aRX § ow U
ar ar 9w7 &1 agfaqy 7 fax o

fagfi Ay s ar fr gq qis
60 AT g1 FRardl &1 F&raT A
ar o &1 AT g wwE § ¥ gAA
o HTAT ATEAT F 1 ] 1975-76 ¥
31 #rd aF & wrsd AL v §, gad
Zrza ¥ 1-gfear 584507 56 ®AF
w9y § 1 s aqq fraral sT @i 3w B
RETAT T8 EAT § 1 20 HOT T1q7 Faq
odle # qfcat §, 1 7T 11 w02
TIIT 92X WT XET4T &) HAT G S
Y F A 67 ¥0w € ¥ wiws v
faai wr qerar §

N fa # gadr N fea € g
Qo & fir 39k 1w FAT 44 7T 15
yars w4t fesrrt wie augel st wr
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£ &im afvk & soger w1 vy A
faelt 8, 18 wwr wear fewmt wr
o § 1 44 v W fyw sfer
e &5 4 & ok § 1 o Fwre
80, 85 WY W4T ¥ Tyt TAX WH
goeréy srcdnt s § 1 96% wre fowrs,
worgT &7 sifudz fedfam, w w1 e
Hrare § 1 saah oF ferfe wr ot

o, waw ¥ aradiw of) wevaTy wt
¥ wr vr for oo e F a7 fvam ot
ww dur ofr warar 7€0 W war g oW
wn Aér fr ag # 3FW aamany
geratad o AT gy T, W7 7Y wrEw
aya § i fr sz v

T quar W6 fua wfesr 7
wTAT A8 wrE TRy 33w fHar
# ug ST wrean § f sadg owe &
T $3 A WTH T LT qTX N
qriom £ wf wa f5 80 85 wN
T whk o aerer £ foead
afefwve ad s (7% faeg g w1
T §T A4T GAFY I W1 AR TA
w1 femra w1 aY 5 w4 & Ay o
wa fzar o ¢, afew 298 4%
85 W@ TIWT Il §, o Wi g
Fodye FATHT ¢¥ faars mawA afi?
¥ areTe wt A wedy fr oA
fgaTs TawA foat w0 ? sAwr Wi
# FraT WA

feqfa sodt ) 71 &, & wafig
ol A Y g B0 AT 6 5w
WA § 7O wrEw & 51 ) £
q& wr § wgr w Ot Frar g
yfva it o ser gen ¢, o o gt
#T <@g § Iver ferfe W suw §,
o dgae &, wo wifw & o0 § +F
drr-aftr wfiy & wvwoy A8 fislt £
ay o e 8, Qofy fewfr & & agt o
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Y o7 gy g, & oivwon f G sy wpreny
i

& svwfra sty oft ¥ averew wg
g § fw wmre dw F quoRdy & @
vy fow orcg & rlw & fordr b, §Y oY
o g frmmifos & fadr oY &, vt o)
W frw & wifees Y f firgr s 8,
Wit xff way ey & fin 14 e & e
T fwrr o Gar fear sy ? s ow
64, 65 ¥ wTAT TETAT ¥, WT A
Ian faars s S arfr §?

Wity sftma N oY gk o
§, X1 wgar oz & e AT oAt wr
wefraw fegr w3 gardh "R
srgmER N ETER A daw
TA%T wery @ 2, B za¥ wew oA
wud fivar § WY 5% arw sty
9t J gwwr wwd fear & 1 qw wdw
ARy fear mn s fam fam-mrfast
B ot TRy W fagre ¥ feanlt
ot ) 7t &, % e 7 Peerat
# fefir Y St a7t TR §, A gAa
7 farm-arfaal & avr fewd o

w7 T Ay 7§ ¥ fs w3 goar
xanY wreatgdws ® far € § g
g New witm wear s g ow dar
ot gt 7 T 1 M O W waifet
fwgz w¥ Ot & x5 v & Sy aqr
yore fast w) Jwe ok | § wow
ferm femmr g fo sy, fesry
WY &y &, 3% W) dur W
o dare 8, e ure g ow dar
o o & ot it Frdly wr orlawowr
w1 wiv war wefEr s
faoit wr waur woir g 7 &

ot afrer & wewr § R

wEYT WY gt Qv WA, wifw
It & gt ¥ g 2w A worr &, Y
o fapwmit, sl e 8 B & wfer
wit o famr & fosdardt § | g7 s
¥ gy & Ry w1 3HAT FOUE |

SHRI RANABAHADUR SINGH
{Sidhi): 8ir, I believe that no other
Ministry in this country carris a
greater burden on itself, as far as
the national future is concerned, than
the Ministry o A ;' :ultur:; and this
burden hag been fu-ther increased
by the rapid strides that our popula-
tion is making a1, at the same time,
the increasing possibility of providing
solutions has also enme intg the hands
of this Minis:ry by virtue of the in-
crease of our scientific knowledge.
While agricultvre is showing greater
production every vear. it is also an
observable fact thal there gre things
which are happening on the agricul-
tural front which reguire urgent

action. For example it has been
noticed that on z large scale in our
region, that there has been a consistent
fall in productivity, especially in the
production of wheat, in spite of the
fact that the farmers are given good
seeds and they are given th2 fertilizers
required and thuy are also irrigating.
Now, here ig a verv, very disturbing
factor which shvuld find a place on
& most priority basis amung the
Ministry’s thinking, and research
should be directed towards this pro-
blem.

Resgearch in this country, to my
wmind, in gpite of having a hoary his-
tory behind it, still has 3 time-lag
between the recoga’tion of = problem
and solution of it. This, of course,
should fing » remedial measure and
1 am sure that at Bapuiji's hands,
this could possibly he solved before
it takes on a more disturting &

I believe thare should now be @ reé-
orientation of research. Any research
of a far-flung nature which has no
direct bearing on the reguirements of
the small farmer becomes redundant
because the findings do not help the
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farmer jmmediately to solve his pro-
blems. So, u symbiotic research which
would take prognisance of the {armer's
needs today and present soluljous
within a week gr within a month 1s
what our country requires on the
agricultural front And, for this, I
believe that there might be a possi~
bility of providing regional Commit-
teeg for the ICAR....

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
JAGJIVAN RAM): This has been
done

SHRI RANABAHADUR SINGH:
Thank you If this has been done,
I shoulq again congratulate Bapuwi
because he has takep the words out
of my mouth and he has already done
it. But I hope this would be carried
down to the level where a direct com-
munication link with the farmers at
the village level finds @ place in our
ICAR Board mecetings here in New
Delhi.

It has been a matter of great satis-
faction to read this new bonklet by
Shri C Subramaniam “Strategv for
intesrateq Rural Development” On
p 3, in para 24 he lays down a
parameter for research and I think
this 15 what wouly really huve a
meaningful impact on our agricultce-
ral production Tt 1~ a long paragraph
and I won't burden the Houte by
reading it; but I would mention thal
this should be read bv everv person
who goes in for agricultura) reseaich
before he sets out on the task Dot
in mv very next <entence. T have fo
give vent to a feeling of disappoint-
ment thmt, on reading the TCAR's Re-
port and on reading the annual reports
of the Ministry, 1 find that one factor
whirh T have been consistently bring-
ing up before the Ministry has aaain
recelved verv slight mention Thie
factor i¢ research in hvbridization of
minor millet Adivasic ran never
grow wheat; thev can never srow
rice. They will have to exist on
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this millet because they have been
relegated to a type of land where
neither of these sophisticated crops
will ever grow, whether you link the
Ganga to the Cauvery or whether you
tame the God of Varuna, This parti-
cular land is guiteg only for these
minor millets and 50, the agricultural
green revolution will never get to the
doors of the huts of these Adivesis
uniess gcience takes into its hand to
produce improved seeds Of minor
minor millet like kodav and kutki
through hybridization and give them
the capacity to become high-yielding.

It is also poticeable that thjs ICAR
1eport on page 78 giveg the places
where research for minor millets is
heing carried out This may be read
with what 1s mentioned on page 10
of the samc report, here only one
instance iy, mentioned ang that too
i Tamil Nadu Agricultural University
where a new ghort-duration variety,
<wiled to rain-fed conditions and called
Samar CO2, has heen evolved Minor
millet research will have to be taken
to the land where it 15 grown, and
I think it is tims that, urgent action
1¢ taken anq thic research is taken
to those arems where it is grown

Another factor that 13 troubling our
faimers ;s the question of not bemng
able to have g concise and ¢omprehen-
sive report yr booklet which would
<ides that are suited to the different
pests that are troubling us n the
farm field, that would list all the
fertilisers with their trade names,
with their composition ang their use
and, more importantly, that would
give the veterinary medicineg that are
required by a farmer in his day-to-
day living Nothing like this exists
today and the farmer has to run
around finding the people who know
about these It i3 a waste of time.
It the ICAR can put all this informa-
tion togther fn a booklet, which eould
be printed in regional languages and’
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distributed, the farmer would take
care of most of the pests and diseases
and the diseases of his animalg on his
own ang become knowledgeable as fo
what remedy lies in his hands.

In the same context, there is a very
concerning matter regarding the func-
tioning of some of our Agricultural
Universities, These Universities were
formed with the express intention of
helping the farmers, and the manage-
ment of these Universities is now done
by a Management Board. In the Uni-
versities that I know of, invariably are
these Management Boards there are
some representatives of the agricul-
tural graduates. These agricultural
graduates’ representatives come to the
Board by virtue of the support they
receive from the agricultural graduates
most of whom have become employeeg
of the University. This creates a
terrible vitiation of the whole orienta-
tion of the University-working. Ins-
tead of giving priority to the agricul-
tural needs, most of the time of these
Boards is spent on giving better ser-
vice facilities to the agricultural
graduates who are employed in the
University and who have gent in these
representatives. I would plead that
a new Jook at the constitution of these
Management Boards of these Univer-
sities might be undertaken.

I now come to the point of forests.
Every one has become aware of the
fact that we are losing our forests too
fast for our good. In the last Central
Board of Forestry meeting, it was
the consensug that forests are one of
our most-treasuréd assets and their
dwindling is going to be a very
dangeourous thing tér us ag a nation.
In answer to my question T wag told
. by the hon. Minister that he also is
quite aware of this- disturbing factor
and that he is trying his best to do
what is possible for re-forestation.
I pointedly asked him as to how, he
thinkg he can involve the people into
this most crucisl aspect of national re-
construction, and on that gcore I felt
that. in gpite of the fact that he con-
cedeq that that was an important
657 L. S.—6

aspect of the problem, the thinking
wag stil] in the process of crystallizing.

In this regpect, I would like to
mention an experiment that has been
carried out in my district. A barren
piece of a hill which had lost all its
vegetation was parcelled out amongst
some of the farmers surrounding it
and they were supposed to look after
the trees gstanding on it. In about five
years time that barren hill has 20 ft.
high trees standing gn it. The far-
mers use the forest for their fuel wood
and in spite of their using_it, the trees
are there and they are lookedg after
by these people. I mention this only
in the context of the point that in-
volvement of the people is under the
active consideration of the Ministry
and it may be helpful,

It is a matter of great satisfaction
and pride that the State Ministry has
given us a sanctuary in Sidhi district.
It has recently been sanctioned. T
plead with Babuji that some help from
the Centre should be given to the
sanctuary so that it might come up
and the last remnants of the wild life
may fing protection gt the hands of
the Government,

In closing, I have to say that we
ag a people have before us a glorious
future. The next decade might find
this nation not only self-sufficient in
food; but given the irrigation poten-
tialities of the Gdnga Canal; Rajasthan
Canal and the Jaisalmer Sub-terra-
nean Water Resources; it might  be
possible for us to become one of the
major exporters of food for African
and the Gulft countries. In this con-
text of tuture; I would like to draw
the attention of the Ministry to page
8 of Strategy for Integrated Rural
Development, wherein para 3.1(d), a
mention'is made about how this Minis-
try could in conjunction with the
people bring about this glorious future,
1 woulg think that this paragraph
would find a major place in the
thinking of the Ministry. -
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With these words, I support the
Demandg for Grant for the Mimstry
of Agriculture and Irrigation,

SHRI KRISHNARAO PATIL (Jal-
gaon): {Mr. Deputy-Spesker, Sir, I
rise to support the Demands of Grant
for the Ministry of Agriculture and
Irrigation. While going through the
report and the performance budget of
the Departments very carefully, J em
convinced that this Ministry deserves
congratulations for its better perform-
ance during the previous year., At
the same time, I would like to offer
my compliments to the research scho-
ars, scientists and experts working in
the field of agriculture because they
have done a wonderful job.

14 hrs,

Though thig Ministry has done well,
yet there are a number of programmeg
where there is some scope for giving
suggestions for improvement. I would
lke to say something about the pre-
gsent atmosphere prevailing in the
country among the peasants ‘The
situation in the various States may
be gifferent Ag far ag the peasantry
in my State is concerned, I would
like to say this on the basis of my
experience, The peasantry, the agri-
cultural class is such that they feel
insulatey nowadays when we talk
lposely something about the surplus
Jand, vested interests and clash of in-
terests They feel insulteq when 1
say that right from 1889 the State
Governments; have passed tenancy
laws, the first ceiling law, the second
ceiling law ang so no. So I would
request the government to be very
effective in implementing the veiling
laws and try to bring put the surplus
Iand 40 be gistributed. Let there not
be an atmosphers of uncertainty be-
cause p guaraniee pf some stability in
ayery walk of life is very essentinl
That i the incentive for marching
shead and this sort of an uncertein
simosphere which we create affects
the psychology of the general maages
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8lso. I would request the very jesson~
¢d and dynamic lemder, Babuji, to
remove this uncertain atmosphere.
Let there be stability. Let there be
a certain atmosphere fhat there is
now a gtable thing, there i3 now an
economic and valuable unit of lsnd
decided once for ull und that we are
going ahead with this. This s my
first request,

Giving some suggestions, the first
suggestion would be regarding the
programme of high-yielding varieties.
I must say that gquring the course of
the last 8-10 years, of the total area
under crop, particularly, of foodgrains,
I think, the high-yielding areq cover-
age so far iy only about 30—85 per
cent yn an all-India basis. When 1
visited some States, I found that there
are vast disparities In some States,
the high-ylelding variety coverage is
only 1020 per cent There ;s a lot
of scope gnd the high-yielding varie-
tieg will definitely give better results.
So far ag my State is concerned, there
is not even 20 per tent coverage. In
some States it iz only 10 per cent
This sort ot qisparity in implementa-
tion is not going to give good results.
So my suggestion would be that so
far as thig high-yielding programme
is concerned. I think, the depart-
ment ghould be given a proper under-
standing right from the top to the
bottom ayg it should be seen that the
acreage under high-yielding varieties
increases and better production
achieved

The second point I would likg to
make out is that there is g3 huge land

in our areas we wre growing two

crops under the normal rainfall. In

some States thers ‘are huge aress
orops
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inches. During the course of the three
monsoon months it will be better o
g0 in for a short-duration crop like
nwong, groundnut and Bajra etc. After
that we can grow the Rabi jowar or
wheat. Thus the land can be utilised
in a better way. This is my second
suggestion,

My third suggestion would. be re-
garding the long-term crop also. 1
am a bit doubtful whether this De-
partment hag taken into account the
basic aspects in the development of
land. Is there any co-relation bet-
ween short-term tredit and long-
term credit .policy? There is no such
policy. There must be a long-term
credit policy for agriculturel develop-
ment so thst the land can be pro-
perly developed. There is no such
policy ang the Department has not
got any assessment of the actual land
to be developed. What has been
happening for the last 25 years is this.
We have been advancing loans to gri-
culturists without proper planning.
So far as land development is con-
cerned, this should be done, There
should be proper planning for tong-
term credit also.

My last point is this. I am making
pointg only and not elaborating. So
far ag pricing policy is concerned,
during my padyatra, people bave bheen
asking me the question: Is there any
overall pricing policy in thiz coun-
try? They asked me such questions.
They asked me why there is lot of
disparity between sgricultral and
finished produce. I cannot give any
justiflable reasbns for this. I could
not gatisfy those people. Therefore,
Sir, what, I feel is, & stage has come
in the ecvnomic life of the country
that the Planning Commission ahd this
Department shoulq insist on parity in
regard %0 pricing policy so that the
people wonld not feel 1My their pro-
duce is not being given the proper

bcobmthm 'vuehlmrll

Regarding panchayet raj, the Central-
ly sponsored, the Stateg and other
schemes are all being implemented by
these panchayat raj institutions, Panit-
Jji expresseq his hope during the
Nagpur session that panchayat raj
institutions are going to do lot of
good, After this decentralisation of
10 or 15 years, I find that the staff
working at the distriet and panchayat
level are not being properly utilised.
There ghould be effective implementa-
tion even at the taluka level so that
the agriculturists could get the bene-
fit from these schemes Effective im-
plementation of the programmes for
the benefit of the agricultural classes
is necessary. Thank you.

it srrfrw oo wwew (wYger):
AT SeTerE wEEw, WY Ffy oF
fewr dams & Al &1 wwda
A ¥y v gwr 1 g A,
W HaTHy WY g2 [0 f AW F
WX § WIGHT AT AT | 57 QY
WM 11 FAT 40 A1 T WATH TAY
0% N IR ¢ fawsr g7 g
Hgrg & ggSl & AT &1 WOk
qaATea & 2w § frav ) 9wy AT w5
faarr Fwmar, W @ fFaET wY
femrar AT R w4 Wy e qfy & fad
fadut & o @@ FARE | wWEE @”
= o ww F wrer W Y, e
200 F M ET M ARTEIYH &R &
U= WIT T AT T AR AT K9G 7
it & & wiw ¥ gz fear § fw
% W & AT TN GH M X AT A
w0 wwed gw w1 § ) fawé
=ATqT § W ETHr ¥ e & @)
¥ FETT TF 4 JHH? IgATH TR
w1 gt fear ) foad & Zrg 197 &
e & @ W W gfr § g
sqm fawr i 9%, oW, 9@, 99,
W & wEer A A e g e
¢ fir Wit ote wyar Wi golt wife
w Wit fogd wodd 1 A fgre oew
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AT TTT A1 BT AYT F AT
e g snaEET feafa & wmE
gatag F U FL AR AR
AAHE T 9T w @ § AT ZIA
/@] [ TeAr § 9gy 7 fear #3
@Y A, T AT FR I AATE | AT AV
fafrag i R F s g A
R aF ¥ fafma @ & 9w
YA i fae g 8 | Ao FrawEF
FATX ¥ A Sieg ¥ weT AT @A ¥
fag MEA AN T GEIT 2 1 AT Sigl
Wt 29 W §, 99T 93W AT fagre 7
ga & 2ar g f5 a@i 7q garw TRmi
F JIEI ISTFHT & |

a/| S, WT T LF qT TAGHT
afufy #t 93 @ 78 @31 91 f5 @iy
gt ame F faa § M AT A A
aqt g€ 21 gafay 37 @1 OO waa
iy, WX w8t gat 3w F Fiir) gw
W FT G AIGFT WA 9T Freara
FIAT & AT AT FAWAEAT T Fr=aT 8,
qMATH FIT IR T FF &)
ag St soaT fa=rT @ 3w &7 wars
& WA § HIACAAL FATAT§, 7T T
AT HTHT G FIT

AT F §ETT F FIRN WTEAT
w=Et F woE; qa.41 § Afew § gaar
FgAar =igar § 5 s feetal a1 sy
g7 fas-mfasi 93 aEr &1 93 qw
AT FET & 1 WIOF GqH & IF A9
FIHT ®waT aga fFar mr g afew
oot ST FIH! T IR & 1 FUST 5797
g1 fare wifersT & qre 93 21 7
TTYT 5% § Sied qYA g A, THEC
HIYHT §ATT WA AMRY |

"ot wed warey & gro fyard
w1 Saeq w6 Fwar mr § afew fend
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F arad ® frgar ort agar =rfae 4,
3aqr F£% g1 4FI § | WIS KT FT @&
& I gz aga weat v 3w A Al &
THT Fr FEIE G AT AT afert
¥ farmi€ 7 gavg FXF ALRT OF (G
o oF oag W wrEAr & fEoa
fres gg oy & a1 fowd gu gow
AR faasr fgarf sfoaa aga =9 2,
31d smar faard Juasg 0 F fag
graat AT At Jifeg | gy fagre
F\ feaf 72 & v 9gi qx a1z AR g@©
FUT AT & WAT & AT IFY FASH
s F fa NG & 1| I T "9 AT
fart w3 Arfgy | 394 sqgeqr gHT
arfge | gaTe *7 graa ag g 5 T8t o
qit FT qraA @ g {7 faarg v
sfaua aga 5 & 1 § sroswr 7497 faq
FY QI qTAT FY arq Fqrar g, faard
¥ g gy gu W 2 wfawa sdawaT
¥\ safr gaTe ggt aTed) qeT ATAEY
Fraa1 & Iy 9femm qara F @7 73
ST F Jrat gwe &7 fFard #39 §
gar azt 2 wfaua g gfima 2

ors g9 9% 39q ¢ % o fears
FrATT F1 89 a1 , I I TS 79T
7 gar & | & wroa) Tars: fr gongT
H ox adt = g foasr a9 2039 &
&1 @ & AfFT W a% T8 W W
afr e 21wt fgq H3m g
% afzat § 4% FAFAE, A, AR
qsa, faa &1 77 w0 faran g Y
FT9Y Fgars @Y oFdt B Ao 81 oo
FATAT WY FTET CFT FHT &7 fgars
AR C (|

gar} agi wgfedt & guar 20
aaqrer qorar faq F wgre ¥ Wy F Ak
ITE! TATAT 97 3 I F FOF A7
AfFT AT @ T FIg g WIS 3
IAET JIET Afawr Aoz gy wf o oW
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g & 1 Y AT R TS e N
N € GIH AT FT WE TH AT MY

o R owe ¥ TR oW
o o &ft A gor A
v e s g wo ke e
Feard www 5 wrse feur -8, woerT wre
Xy wWqut TeEw, WG 7B o &%
e FYATAT § | WK IAE HTH AP A
s fu i iR 1o A erw ¥
96 FawT 8 qra 1€ § | I
wRAW froRT W P ST o )
w7 ofy feafy andt W M ow e
gt § g7 9TeR | 5w fa & st
F0.1 § fr oxe aew fr wriew wres
& wroET waTH SIQ |

SHRI P. NARASIMHA REDDY
(Chittoor): Mr. Deputy-Speaker, Sir,
while supporting wholeheartedly the
demands for the Ministry of Agricul-
ture angq Irrigation, I would at the
outset express my surprise gt the
statement made by our distinguished
colleague, Shri B. N, Reddy while ini-
tiating the discussion. He ascribed
the entire credit for the bumper
harvest to the monsoons ang nothing
to the policies of the Government
and the Ministry. It is gurprising that
such a view is given expression to
by some both inside ag well as out-
side the House. It is an accepted fact
that science and technology or eny
other technological means have yet to
be evulved which would bring or
make the rain bring paddy or wheat
ete. straight from the heavens.

Sir, it is on account of the steady
and thoughtful policies of this Gov-
ernment and the consistent decades
of planning that has gone in the right
direction that the necessary infra-

Singh in hailing the new strategy for
integrated rural development that had
been propanded at the time of the
budget speech by the hon'ble Finance
Minister. That hag given us in essence
and in brief, the guidelines for the
future development of our culture
ang firrigation in this country. I would
say not only irrigation and agricul-
ture but the tota] development of the
entire resources of the country for
which we have been pledged ever
since Independence.

Sir, while applauding the efforts
made angd the results so far achieved,
I would share my misgivings in one
respect, namely, that thjs country too
long dependent on imports end ridden
with shortageg has mot yet equipped
itself to cope up with the problems
of surplus. Sir, it became evident
when the unusual good harvest last
year had almost taken the Government
by surprise. The price support was
not at all in evidence anywhere. The
institutiong on which we had relied
for procurement ang price support
policy unfortunately faileq miserably.
Apart from some selected centres, in
many parts of the country and parti-
cularly in several districts of Andhra
Pradesh the small and marginal grow-
ers had to sell their producé =¥ ridi-
culously low prices.

Apart from thig feilure on our part
to ensure adequate procurement and
support pricing policy, the food con-
trol machinery also began to fumble
snd further accentuateg this serious
crisis in the agriculture price field.
For example, the foodgraing move-
ment control which had been brought
into existence in scareity-situation, to
prevent and control movement of
foodgreins with a view to insulate the
prices against guch undesirable move-
ments, left us in the lurch and did
not gt all vary or alter to suit the
new @dtuation of surplus. The
resoit i¢ that when there were
bumper harvests, on account of the
State Governments’ continued adher-
ence to the same controj of foodgrain
movements, pockets and wresg of
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scarcity ang high prices were sedul-
ously maintained. Even after bumper
harvests right till now the game situa-
tion continues with pockety of scurcity
all along the borders of each State.
Each State is supposed to be a sepe-
rate zone and foodgrain movements
conirol would prevent movement of
foodgraing from out of the State as
well as within the State; this continues
to be in force with the same rigour
and, in my opinion, thoughtlessness.
Many representations were made to
the State Governments ang the Cen-
tral Government to relax the food-
grain movements control which has
been causing hardship to the people
and creating scarcity in the face of
the surplus we are having in this
country. This deserves to be looked
into at once. We must have a flexible
foodgrain movement control end
machinery which will cope up with
scarcity as well as gurplus and ensure
that such hardships are not caused to
the people,

Again, the problem of surplus has
highlighted our weaknessex tn the ma-
nagement of food economy Due to
want of storage capacity and adequate
nagement of food economy. Due to
that even today stocks of valuable
grains procured gre storeg in the
open inadequately protected, risking
heavy loss and deterioration in quality,
We must equip ourselves with sufi-
cient storage capacity end gistribution
machinery to handle right up to 20
million tonnes, which would be the
expected quantity which woulga be
handled by the public distribution
system by the end of the century.

In addition to this, it cannot be
denied that our agriculture is still
largely a gamble in the monsoon. The
inevitability of uncertain weather
must always be kept in our calcula-
tions (Interruptions). The gdvantage
you take of this weather, favourable
op unfavoursable, depends on the ex-
pertise You have developed, the infre-
steuicture you have bufit up snd the
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planning that bag gone into this aspect
of the matter. It is s this that I
anwthnmenﬂondthl. august
ouse,

It is true, a® hon. members have
pointed out, that after independence
we have doulilled the ares under irri-
gation, we have built up & vast infra-
structure of science and techonology
anq varjous industrial inpulg to prop
up ouy sgriculture so that evem in
times of adversity when there is no
good monsoon we are able to insulate
the country ageinst acute scarcity.
Last year I distinctly remember the
hon. Minister, Shr: Shinde, while in-
terveing in the giscussion, was able
to hghlight this fact that even in
case of adversity, even when the mon.
soon failed, gverall agricultural pro-
duction had been raised to such a
height that the hardships caused to
the people had been very much mini-
mised and the country safeguarded
against the regours of adverse weather
conditions. It is a fact that the
vagaries of the weather will be long
with us and cannot be ruleq out;
they must be reckoned with. In thig
connection, I would urge upon the
Ministry of Agriculture %o epply its
mind to strengthening its efforts to
intensify the grought eradication pro-
grammes in the country. Shri Venka-
tasubbuiah had pointed out the case
of Raysalaseema which has been a
chronic drought area which has a
history f centurieg of suffering and
deprivation. The grought prone areas
programme now implementeg by the
Government to tackle this drought
condition has no doubt extended a
considerable amount uf protection to
these areas, but much more remains
to be done. Major gteps huve got to
be thought of if drought conditions
are to he eradicateq permanently.

In this conmection, I welcome the

of our central lesdership, the riparian
States have agreeg to gpare water to
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hat project could
expanded and the Krishna water
could be conveyed through the drought
affected area to mitigate the drought
conditions in the Rayalaseema.

I shall conclude with one main pro-
blem; I want to draw the attention
of the hon. Minister to this problem.
In connection with International Deve-
lopment Association (IDA) assisted
tractor loan programme of this coun-
try, 22,000 tractors ere being imported
and distributed to the states through
the agro industrieg corporations. When
this programme was initiated the price
quoteq for an IMT 3855 tractor was
about 54,000 rupees and it is on that
basis applications were teken and
advances were collected and banks,
algo arranged credit.  Subsequently
one came to know that the price was
about Rs. 60,000. To my question
tabled in this House a reply was given
that a commission of 20 per cent was
given to the importing agent on the
whole tractor anq a commission of
44 per cent was allowed on the import
of gpares. It is astonishing that this
much is allowed as commission on the
import to an importer; it is an un-
conscionable burden on the poor,
miserable agriculturist. It is unthink-
able that an import agent who merely
imports tractorg from Yugoslavia,
from a state-owneg planit on rupee
account is given such a high per-
centage of commission.... (Interrup-
tions). In regard to sugar policy, you
have said that the gugar factories will
be given only 12.8 per cent return on
the capital outlay. You have meticu-
lously worked out every pile that
goes into the capital and the cost of
production and <o on But for mere-
1y importing a tractor and distribut-
ing §t to the agiculturist. a twenty per
cent commission on the whole tractor
. and 44 per cent commission on spares
is nllowed and the nriceec have been
raised. The Ministry should inter-
vene and reduce the prices.

W om amge  ( ¥opfie):
Frenw wgew, & wfw s fear
HRATHT W Wi W7 e waT B
€8 STy A SAiEa # e Swmads
o fea § el e a7 fegfy 3
w7 guregen § 1 463 g v werwa
¥ uferrw, o s wfasramw
aqT W T §fY dmfaw awrd & oy
2 sft w1 A7 o @ o =w 2,
6 ot 18 wRTeT ¥ 5% wES W
wmiwH

sfy dmfrei o1 o 9, |,
WRET, §UTE, GTR WL BEET # 6 R
wr 8, &7 & e ¥ fau oA Folt
"% Y 3 1 AfEw o apEes AT
Tt § @ TS wifeand gfoew wR
fre¥ aa% & T § STET A AeT
7Y, TR AR A5 fade §, IwF
TJeOTeT ® WA F W FAfat wv
wqTe WY AT & | €6 werew & A
frazt & fr @ for % @ Pesiw wamr
IR

gt iy Afs & =t 7 S
qfeai ¢ fasq ww ST B sy
weety g 1wt fond g av @ @
W I=R ofads @ ® § So% v
whiwag & e # § fn ag Wy
aft 71 fem ¢ fawvw §2 1 w9
fawrs w1 § N fifa § a7 ST wff
frew &Y g ST W WX | SN
§ @t 35 wn feafs o ag w0
foufy I vt w1 gefag
daray ¥yufrdwife whom 3
¥9 €11 8T & oorg 16 &9 & g w9
¥ ¥% feemt &) §9 grares ¥ aife
fegTa wieRer 1 STq W TE SETe
& Ae O dwd g, wE fag W
WATHT FS T F 1
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iy, gt g aogdt o wear gl
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Porcer et & gt wcam AT Y 7 fag
wq freral v are 9 iy o9 uwe wwr
ART ¥ T2 ¥ are At @ | et &
qaAt ST gt aslwm d Fr Frer B
w1 vy s ey § arfor £ vf W
arx gw Wit ¥ w1 /1T AT ¥ s
I T wTaT ¢ | gEfoT &6 A1)
«rZ ¥ gyaig szrfer g7 fany sare
¥r wrfeT )

o1 7 g & ag ot frRea s
fr THFFT ¥ A qf7q § ey g
@ oA S arE 4 0% %) v urw ey
afweva gfwe v arfeg 1 gl
o gfe fawrr & ag oot of1 ferewm
fawer wifaw aff § frard & suw
graife qgr war wrw fr foard
¢ Efimre wliw 7g8 § | N ga T
ot sy v oswfge ¥ weT &
agwien § wdfl o) a¥ w8 srvely
wfr wr ot § 1 yiverr swfeard W
fro® o w1 2zt 9w e W wfafy
# g sfiffiey woff fowar 2
Porud wTT oW Frer WA HX WY
ey Ol § A o GNw qU Wy
wwe Al gren & 1 o) RETT A N
wrid: Tref iyt g § A grar e,
ghowm, wifearels slie Frodt ol &Y
wir ft wers fornd # sive iy wily @
weer fieg ke §F Orfigy wrenfior feafy
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fuegmr gt s ¢ 1-wrw WY W
0w st ¥ o R Wi €
fenfie g § i o bl @ ol v
X # ol o e Rt w9t W R
W § Qi fowfa B e gt A
vy gg ot edvegs § vew) et
W g% o B g suwd &
oty wifee 1

wa fgarf ' &g wrly & o g9
vy § wgw & o frars § it golt
WX qg ot w3 wrw § fy T are
dar 7t ¥ v dwr Aff R ww
frare gor Y & WY war Wy g ?
v dur ¢ @Y @ & gt B A
gy ¥ forrat wrE fewrz e &
T wd ot oW ¥R D
F® ¥ AW HIFIT wEdr §-UF
aos sgd § i e amy dur T 2,
§F0 aw ag 72 § fr ago A Dy
a-fearz # of § 1 W Wm B
sar 27 AfEd o

wrter dwware & WX # R Oy
we § fn oA §ur o @ ot agw
wer wrez Foast (eye Y v 8
il qod &5 3 Wi & T ¥
fat 6 #QT 74T AT ¢, 2 AT
T iy W ¥ W 0T e
wrr ¥ fadent—vra 3w ag § P gt
vt feft a@ & oerarEdR T &Y
agt & wifaafodt vt &faforse st
9T TR W el Xw & fud 9Ty
i Al oy # sumwqr Dl

S dy faperer oy Wifew wrd vty
¥ i} wer wy e dRT b
gt wifreg, wite &, onft -} Wik st
$-rhr we ¥ B, ww dww ¥hw
woerC ) sur o ey §, oft evee
T P X e X e @ fad

Wt & Iqas e qwd oy iy
§ S RO d 37 e w1 frsvraw
oY g v

“GXe Tho Mo To HAT WemTw
ws faere ufgwor & g o oo
gd D G X AR RN fewr
v gftz & gt Prlwr gt 25
sfaas W ditte gow qar 3y wfvs
33.33 SfiMy TwRQENT @X &
arr §' gar wre o fedd ¥ foar 8,
afem ag fom sy 93 &, ani it &
W o o aw ofY ey g 0 &
argAr § e o & v w1 o
s rfed )

Wy # g dx € O quwny
1 O W FT oW wrEfEy FE
g —Ffaaragr s § gw wre
waw Age wewr gf &1 ¥few g
TH & € age w7 Fro g O
§ ye g 7 §, fewrat & o o
wat & T qr Tq7 A2 F A foraw
W F A OF A ) ) § AR
@R wefl ¥ wrq I ¥ wqUT AW
fiwat srav 2, Pig »r AT ag g &
fr feardi & 1w @™ © T 7@ ar
¥ aE feafs & @@r w7 wEw W
®7 FZA TqTRT FEIT ¥, AW AW &
qur e ot fefa i | A Aarea
& fraza & Fr agy 9T UgF w17 S
#1 ofter swaeqT © 91

SHRI K. PRADHANI (Nowrangpur):
Mr. Deputy-Speaker, Sir, I rise to
support the Demands of the Agricul-
ture Ministry.

Our country which has 15 per cent
of the world's population, has only
2.4 per cent of the available land. With
such a high density of population and
with day to day increase in population,
the food guestion in India always re-
mains as a national problem. During
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the last three years, we imported 3.6,
48 and 7.4 million tonnes of food-
graing from outside to meet the defi-
ciency of our country. Severe drought
had resulted in the steep rise in prices
in 1975. But the prices have been
brought down by the enforcemn{ of
anti.inflationary measures, proclama.-
tion of emergency and gue to the good
bharvest in 1975-76. Now, as per the
‘present situation, the consumers ore
very happy but the producers are not
80 happy. The reason is that the
prices of the inputs, like bullocks,
‘tractors, etc. have not come down hut
‘they have to sell their foodgrains com-
paratively at a cheaper price, Second-
ly. the cultivators cannot sell their
produce according to the support price
fixed by the Government, because most
of the procurement centres are over-
laden with stocks that they have al-
ready purchased, and some of them
have stopped procurement of food-
grains due to want of accommodation
My suggestion is that in order to give
an incentive to the cultivators, we
should impose some restrictions on the
price of bullocks and arrange to clear
the stocks already available with the
procurement centres

Now about buffer stocks. We have
produced 114 million tonnes of faod-
grains during 1975-7¢ and we already
have about 9.7 million tonnes of food-
grains in our buffer stock. We can-
not be complacent with this reserve,
because from our experience in the
past we have seen that in each and
every alternate year we get natural
calamities; and our production ig af-
fected So, T humbly suggest that the
buffer stock should be as big as to leed
at least all the ‘needy’ or deficit retail
centres in our country for two conse-
cutive years. Only then we can say
that we can meet any eventuality in
tTuture.

1 now come to the classification of
paddy, adopted by the FCI. This does
not tally with the local classification off
paddy. Por example, ‘Basmatl’ rice is
-one of the standard varieties of paddy
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adopted and acospled by the FCL
There are finer varieties of rice than
Basmati, in size, shaps and smefl; but
they are not accepted as superdine
varieties of rice, bacause they do not
tally with the formula adopted by the
FCI. They have got a measuring in-
strument; they say that the length
divided by thickness should give 2.8 to
3. If it is less, even though the variety
is finer and smaller in size, it would
Dot be accepteq as superfine. Thereby,
the producer suffers. The finer the
rice, the lesser is the quantity of pro-
duction. Thereby, the cultivator will
be losing both ways. If the length ratio
is accepted by the local people and they
regard the variety as superfine, why
should it not be accepted as such by
the Government, even though it is
shorter in length—if it is superior in
other respects?

Now about agriculture and coopera-
tive societies Ours is a country where
about 80 per cent of the people live on
agriculture; some as owner-cum-culti-
vators and others as landless labour-
ers In States like Orissa where 85
per cent of the people live below the
poverty line, land is not a problem;
but the problemisoneofinputs. The
basic factors of agriculture are land,
water and inputs In a large number
of holdings there is lesser production,
only due to inadequacy of inputs We
have got a number of cooperative
societies in our State, and in our
country as well In Karnataka, it
secems that 88 per cent of the mofussil
people are covered by these societies.
The percentages are something lke
79 in Himachal Pradesh and 77 in
Punjab; but in the case of Orissa. only
87 per cent are covered by these socle-
ties As a result more than 30 per
cent of the holdings give lesser pro-
duction. I would urge upon the hon.
Minister to expand these cooperative
societies, particularly in such States,
g0 as to cover the wepker sections of
the society to the maximum, ia fur-
therance of the 20-point programme.

1 now come to irrigation. 1 come
from a district where irrigation facili-
ties are provided to lese then 1 per
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of the area. I think that this is
the lowest figure and that place is the
worst and most backward one in our
country. The Department of Rehabi-
litation of the Government of India
has taken up Poteree project since
1972~73 and it bas provided Rs. 101
lakbs, as against Rs. 108 lakhs provid-
ed by the State Government. During
the year 1975-7¢ they have releaged
legs amount. It i3 the feeling of the
State Government that it iz only due
to the tardy release of funds by the
Government of India that the progress
of the project has been delayed. I
bring it to the notice of the Agricul.
ture Ministry that they should remind
the concerned department to releage
adequate funds for this project as early
as possible,

Secondly, the Kolab multi-purpose
project is taken up by tbe State Gov-
ernment of Orissa out of the Siate
Plan. This project consists of two
parts, the hydel project and the irriga-
tion project. The hydel project costs
Rs. 58.97 crores. The State Govern-
ment financed Rs. 5 crores during the
Fifth Plan period. At this rate, it will
take 50 more years to complete the
hydel project and another 50 years to
complete the irrigation portion. So, 1t
is not even the second generation but
the third generation that can see the
completion of this project. I am not
saying this to expose the State Gov-
ernment but simply to show the con-

straints on the resources of the State
Government,

During this year, the Government ot
India have taken over and financed
many projects under irrigation, taken
up by the States out of their Plans,
where they found there is some con-
straint on resources, in order to co-
operate with them in the implemen-
tation of the 20-Point Economic Pro-
gramme to help the weaker sections
of the society. This particular area is
% Scheduled Ares, predominently in-
Bbabited by tribals and Scheduled
Castes. It is more or less undec the
direct control of the Government of

India. So, I would urge on the Agri~
culture Ministry to intervene in this
case and take up this project immedi-
ately as a Central project and complete
it to help the weaker sections of the
soclety.

ot grent wirwigar (fewme):
sron fedt e wg®, K uw =
qwpre § e wm & qf A g
frar &1 & ws weda e B e
N Fx ¥ T AW B A Y
fr @7 qer # s fre aerfaae
g R A § o
= Wi I gufrem § v @
Am € WAL g Aredag ¥ I
# 2, fam ¥ 3 ok o qad
%1 aifgwra WK qa fgere & geram
frar 2 WX 3% 37 &Y faardl goaw
ot fF IR 75 & 733 T FAl )
% gz A far 1w xeer wfam
) 7€, afew W qri agrar 9y faaat
atr gt & W IT IT AT Wex
# gY, ar Wi Jeve § g ar gitwet
¥ fer A §t av srewwa & qaw o
gt

TR T8 JT-Q-TEY W 2, Wl
# qodt g7 Y I A% PEE WH |
% ¢ wt $3 1@ 7 Fr ag wgswT W
T ¥ g # g A E g
T@a AT E L 91 ¥ ¥ oF F
tw W oF T ¢ A A7 AT
¥ TR 9T ¥ T owEew o adw
metiwmidmEm F T E
WagEy ¥ A e W X
Tt gt iy Fagray sw
PR A F U WETT ST & JH
Rurar 3, wga wedt Wl aEn
w wgew # ar &1 e AEErw
woarey e gacaah anp AT § o
Wit ¥ ¥ ol frw T ar, S NE
wreare 81 ¥ o fF W o 9y
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wft gfprt wdw wlw Zz wf off )
Nelr Jmrady R &, TG TOEY
% wife ge wiy it orf gl
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gr vy % wfiw & o ot fe
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T § w1 e} o faed qew B et
e Toe & ¥ @ g vk §
Tt wny det et & g W p
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W T AT R W egrer
wewry P ot o @ & &
e § 4T o &7 v 3 T R
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gar aft frdmrr @ 3, w §
D R A ¥ W e ) wren
wrerar R fos g WY wrardt ¥ we
qriz fgear A9 & w19 & s geT 8,
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%1 wre N W | Wgr A% YT AT
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ofon w6 AfF & 1w e ) ot
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T WA B TarerT war ewd § 1wt
45 fafs e oty oY wEdt §
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wet s fapre ar srqe 4 8 g
o v o TCwEET gy | e
yrine faw wwww oY oot Tk gd
T oy aver M Qe &
e o g dwdk & o Pwmar awfy

gl a% #AT & Joy fore w1
ATEE § YWY NI XL WY AW & AR
¥ qE § g A W w0 ¥y
BRT ®rm Wawrw aw omar §
TREY e T WY WTOET NUR wvAT
fed | o AR ®T WIOE; gEE
T i fardy e srra wfidr o

T &% avgt ¥ s & g
fazgy Tw Q1 gomwT § o g Ay
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vy four gud e D &) gy
T ¥ e wrewr 9N W ¥
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@ N B I wamE
afemr wfht ¥1 Td W B,
wagf &, AT &, wwa ¢ oA
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¥ I% T A Qo {Y ot Sud
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WY Ywedt am w8E ) W Y vy I
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gfeqq @28 & S O qeTAT SAT
SARt AME f8F 2100 3T 2200
¥ sgrar AdY @t 3 1 Afwa gAAy
earer AT AT s GrE FY 5500 €7
7 fzar srar g1 we =y ¥fEy f=
% 9 FFgar 361 3 397 9341 § ;T
T fradt Fmag war F@ gzqt T
I¥ gk AT WTRY qISTR WA
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TR AT FIRT T FE F, AT A0
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I F Y FFAT AT FFre & IW qreN
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ST WY

gATdy G Rrar oy FA A & 1 AR
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TTATET gAY qGAT ST Wr & 1 gHAY
St fgara & dra1 7 9 IHH FIA
FT GTH EATT IAT AT

£92T F1 AT FT AT F | IGH
FYUT GIS FHTRIA & | Fgi § =i
o misad &6 3967 7 gwar T
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Y g0 WT FAJT TR FAY F
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fard A &% & #9 $¥ 1 w9 W9
JAAT 3 F FAT GHA &, SAFAT WA T
vy § O T4 gFar a7 g0 aAr
FT WA AF A | AIg & dar-
1T 7 Fgrady g€ § 1 fufwes swe
FI ZHE T eqT AT WIfgy

wgl a% o ve fRwe &1 qieF 8,
zed #1% wx adl § fv vOFt w5y
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¥ faa Az aqr-are (Frmeds) #F J4T
Ny geag e Par g
Ifes 7o feafed 7 gaar 3@ 4
gt arar g, faaar fr gwr =nfgd ar
a3 Sy < @ FF 3w dfee gEm
IEA THEE I(X W &1 IAX IO
gFgfea oifeed st owifea 0
T 9 ¢F qdF wfeqarr w7 @ £,
fogd wama & gardd saardt &1 2/
I Arrt 9 w9 famg w@d TiEd o
@ifar gFe F1 w&f A Awgd F
|y AR FTAT AEY W IWT FE
e Jg) g = fgy )

FHIT FT T AT FAH A
grar &1 7T FAE-IZ CF AAE
A 7337 4F F fq7 0F A7 § |
TF Fw 7 Fwrd farg, wEew, fog
ar $w1€ adY g - gw wda ¥
Ifs QST F1T 0F qaw @, IEfAy
wifad QAT F1 AT FIF g4 WF
ar wagd #1 faar 9z #1§ sfrmary 740
FeAr Jifga, M w1 fgeg @y ar
quar, Bfeaa, foa, ar oifgamy
M ghaa g, 7T ag T Ga%
qreeEw @A g, a1 IEAY i fAaar
=tfed

fagrz 2e sEarfdly s
q, @1 24-25 w4, 1976, F1 g5 W,
UF Tsgegwa 919 fwar mmr qr) &
3% TIAAA ¥ 3T qASH q9F HTAY
QAT AGAT §

qF 9z a8 & -

“This convention feels that the
true implementation of the declared
Economic Policy places a secred
obligation on the National Leader-
ship to solve the problems of econo-
mically backward minorities and the
Muslim Community jn particular—
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“The 20-point scondmic progremme
of the Prime Minister must be ap-
phied to the Muslim including them
in the “Weaker Section” as men-
tioned in the programme, for their
economic uplift, and the same con.
cesgions be accorded to them as pro-
vided for the weaker sections known
as backward and depressed classes
sng Scheduled Castes ang Schedul-
ed Tribes.”

§  wroelt g & guur e
ot wred Ao e T g, W
TR

“High Power Commuttees repre-
senting the interest of the economi-
cally backward sections and mmnori-
ties may be vested with powers to
supervise and control the implemen-
tation of the scheme “with direction
to report from fime to time astout
the progress made and to make
further suggestion for better results”

Y zeeara § fe ow famfay &
ww fear arn wrfied

20-ATTZ TRTATRTE-TWTR & Ave-
g1 ww wrfeewm ww gt R,
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# %7 Qv & wre fawtar wifgd, mie
feare W dar wek §, T o
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wed ¢ fw foun® o &y o
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“This Convention feels that the
true implementation of the declared
Economic Policy places a sacred
oblhigation on the National Leader-
ship to solve the problems of the
economically backward mynorities
and the Muslim Community in parti-
cular The 20-Point economic pro-
gramme of the Prime Minister must
be applied to the Muslim including
them in the *‘Weaker Section” as
mentioned in the programme, for
their economic uphft, and the same
concessions be accorded to them as
provideq for the weaker sections
known as backward and depressed
classes and Scheduled Castes and
Tribes ”

alellys lpago o wilad S f yae

o baly Uy dele 5 o e
-4 t"'u’ »

‘High Power Committees repre-
senting the interest of the economic-
ally backward pections and munor-
ties may be vesied with powers to
supervise and control the implemen-
tation of the scheme with direction
to report from time to time about
the progress made and to make
further suggestion for befter re-
sults.”
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15.00 hrs.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): Mr. Deputy-Speaker
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thank you very much for your kind-
pess in permitting me to intervene in
thus debate. I am thankful to the very
large number of hon. Members who-
have participated, and also those who
will participate, in this discussion on
the Demands for Grants in respect of
this Ministry. This shows how great
mterest 1s being shown by this House
and also by the hon. Members in one
of the most vital sectors of our eco-
nomy-—agriculture and the related
settors. I am thankful to the bon,
Members who have made very impor-
tant suggestions in their debate. Some
eriticism has also heen voiced. There
ts nothing wrong in constructive criti-
cism because that helps us to under-
stand the problem. As fur as the
debyte 18 concerned, my senior eol-
league will give the final reply to the
various pomts raised by the Fon.
Members. Even then, I would dwell on
some of the important asnects and
mmporiant points which have been rais-
ed bv the hon NMembers in this
delate

T have been attending this debate
for the last 14 or 15 years, and I have
never seen food heing so “neglected”
a3 in this debate, and the reasons are
quite nbvious (Interruptionz) 1 say
‘neglected” in this sense that it did not
attract much of a criticism, only some
sugzestions have heen made here and
there. The food situation is so easy
todav All of us are nroud and happy
that the food situation is easy, the
prices are ruling very satisfactorily,
the consumers have received a relief:
there is an all-round satisfaction ‘n the
country. This has been reflected in
the various ohservations made by the
hon. Members. But then there are pro-
phets of gloom and prophets of doom
also if I may be permitted to say that
without hurting the feelings of any.
hodv, Hon. Member, Shri B. N. Reddy,
who opened this debate—he is not here
now—made a statement which is not
at all supported by any data or stetis-
tles 1 think. he has political differ-
ences with us. But my senier col-
Teague and myself have been alwnys
saying that agriculture should not be
made a confroversial subject it should
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be above politics, because we want the
cooperation of everybody as far as
these matters are concerned....

AN HON. MEMBER: Mr. B. N. Reddy
has come now,

SHRI ANNASAHEB P. SHINDE.
Mr. B. N. Reddy has said, while speak-
ing on ths subject, that the increase
in agricultural production ijs very
marginal, very small, and that this has
been accidental because nature has
been good and that the policy-makers
or the government's policies or the
Ministry's policies have not econtrinbut-
«ed to this. 1 wi'l quote what he hos
said. He has said:

“The small mcerease n agr.ed!
tural production is heing showa as
the ma:n tactor for the improne
ment., No goubt there is a2 ¢mals
wnicrease 1n agricdlturar product wn,
but tt «does not reflect a  steaay
growth of our agriculture, 11 15 also
not & new development at all. The
increase in production is only due

to favourable monsoon and net due
mainiv to any polien or plan of the
government.”

I take very strong objeciion to these
observations of the hon. Member, ynd
I am supported 1in what I say by very
well-documented data. I am not mak.ng
this sialement in order to score a
debating point over Mr. Reddy.

15.05 hrs.
{SRRY VAsanNt SAavHE in the Charr)

As an individual I have great respect
for him. but 1 think there 1s a need to
make an approupriate assessment of the
situation to-day, of the food and
agricultural situation to-day and no-
thing should be said which will sap
the confidence of the country when, in
particular, it is not supported by data.

For Instance. I would like to say
what has happened during the last
10.15 years as far as agriculture is
concerned, ] think any country in the
world—] have studied the agricultural
acopomy of many countries in the

world—can be proud of what has
happened in this country. In order to
elucidate my point I would like to
mention some of the very outstanding
achievements in the agricultural front.
I'ake the case of the most important
sector of agriculture, viz, foodgrains
production. Now, in the first Plan our
average production of foodgrains v.as
ot million tonnes and in the Fourth
Plan our averege ropduction wag 103
milhion tonnes. We are now in the
Fitth Plan but even in the Fourth Plan
the production was going much highey
That means compared to the Pirst Plan
the tempo has been so great and as
comapared {o even the  population
gyrowth—I am not justifyving the poiu-
latton  growth hecause it has mi.ry
other mmplications and the counfiy s
well aware of the situation—the fouu-
ureins production has even outstripp-
«| the population growth. Would all
1y~ have happened without de’)! erute
policy decisions and planning on the
nart of the government, without ine
support of the government. and with.
nul a number of experts and admin s~
trators conirthuting 1n this” Then fake
the growth rute. In the first 14 vears,
1452 33 and 1964-65, the rate of zrowth
¢ 2.5 while during the period 1960-61
and 1970-71 11 has been 2 7. There has
been an increasing trend. Even in the
growth rate-— I would like to elucidate
an important pomnt to support my
argument -~one important point 1s that
the percentage of fluctuation between
the highest production and the lowest
production in the First Plan used t.
he 30¢,. Now this fluctuation bas
come down fo 11¢{. This reflects the
deliberate policy contribution anc.
eifort made by the Government in
raising agricultural production.

If we go to individual crops. take
the case of rice. In the First Plan, out
average production was 28.7 million
tonnes. Now. in the Fourth Plan our
average production has heen 418
million tonnes Then take whent
which I am going to elucidate more
Yecause some other hon. Members
raised some other points. In the First
Plan the average production was 8
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million tonnes. Now it is 23.4 million
tonnes, Ofl seeds—the average pro-
duction in the First Plan was 52 lakhs
tonnes. Fourth Plan average produc-
tion was 83 lakhs tonnes. Potato—the
First Plan average production was 2.7
million tonnes, Now, it is 6 million
tonnes, The growth rate of potato is
quite impressive. It is almost 5.5. This
reflects how agricultural production
in this country is growing at a very
satisfactory rate. I am not suggesting
that there is no scope for improve-
ment. To rectify the situation ig the
main responsibility of my Ministry
But we are mortals.

The Communist (Marxist) Party
may be infallible but we are fallible,
we are mortals. But the point is....

SHRI B. N. REDDY {(Niryalguda):
The point I raised was that it was not
a steady growth....(Interruptions).

SHRI ANNASAHEB P. SHINDE:
Mr. Reddy, I did not interrupt y«u.
Why do you interrupt me?

Therefore, I always take the position
that we welcome suggestions from any
quarter, not only from our Party but
even from Members on the other smde,
to improve our production. I am not
suggesting but I can tell you. There
has been better co-ordination in the
Government and my Ministry received
tremendous support from all other
Ministries, including/Finance, the
Chemicals and Fertiliser Ministries.
Particularly, I would be failing in my
duty if I do not mention that i1t was
because of our Prime Minister's very
strong support to Agriculture that it
has been possible for us 10 make this
progress, Unless we work as a leam
and supported by our team leader it is
not possible. 1 can take the House
into confidence. I can tell the hon.
members that there has been consider-
able good expertise in my Ministry
whether it is irrigation, rural develop-
ment, agriculture, or food. It is not
that everybody is perfect, but 1 must
say the way in which the experts and
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scientists, etc. have been making con-
tribution, it is the sum total of all,
particularly the farmers of this coun~
try as also the social and political
workers of this country. It is all be~
cause of the co-operation of all, that
it has been possible in the country.
There is nothing to be ashamed of,
rather we are and should be proud
of it. No doubt, weather also plays a
very important role in  agricultural
production. No country in the world
has escaped it. Take for instance, the
Soviet Union. They have been trying
for half a century to raise agricultural
production. The Soviet Union is a
great and strong or powerful country.
They have the capacity to purchase
large quantities of foodgrains, Despite
the fact that they have reached the
moon, the food problem continues to
worry them.

The other point made by Shri B. N.
Reddy was that India continues to
import from the imperialist countries.
I do not know to whom does he owe
allegiance—China or the USA? Even
China purchased foodgrains from the
United States and other countries when
they wanted it. There is nothing
wrong in it. If the Government of
India imports, there is nothing wrong.
But their party’s main intention is to
criticise our party and to say that
nothing good is happening {n the
country and to shake the confidence
and morale of the people. 1, therefore,
reject outright the arguments advanc-
ed by the hon. member Shri Reddy, in
regard to agricultural production.

MR. CHATRMAN: On foodgrains, I
helieve, there is no tag attached.

SHRI ANNASAHEB P, SHINDE:
Anybody=—even the communisis or the
Chinese—consumes any food....(In-
terrutions).

Some of my partymen made Some
observations, I would like to put the
records straight. For example, Shri
Ranabshadur Singh made a statement
—ihe productivity of wheat is going
down, Shri Ransbahadur Singh made
& very constructive speech. I was very
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much impressed by it; But as far as
the productivity part is concerned, it
is not correct and that will also give
a wrong impresgion, In fact I would
not like to take much of the time of
the House as far as the details are
concerned, but I would like to tell
Shri Ranabahadur Singh, amongst the
various crops, the highest growth rate
has been that of wheat. Everybody
knows as to what has happened during
the last three years, There has been a
setback because of drought, inade-
quate power, high price of fertilisers,
etc. Even assuming all this and taking
all these factors into consideration,
the growth rate of wheat has been the
highest 4.3 amongst the various
crops and it would be totally wrong..

SHRI AMRIT NAHATA (Barmer):
It is not for argument’s sake, buj I
want to know for the sake of informa-
tion whether this increase ig because
of more land being brought under pro-
duction or because of the yield per
acre.

SHRT ANNASAHEB P. SHINDE:
The additional land that has come is
3.6 but the productivity is 4.3. As
compared to the land, the productivity
is higher. You rightly raised this issue.

MR. CHAIRMAN: He was probably
having in mind certain varieties
like sonar. Because of genetic reasons,
these have certain standards,

SHRI ANNASAHEB P. SHINDE:
{ would like to submit, in the earlier
period some of the varieties like Kal-
yan, Sona were released, Kalyan Sona
had g very rich potential. It was very
high yidlding. Buf this variety become
susceptible to rust and 8o on. As
You know, ouy scientigts are evolving
new varieties and a number of them
are being developed. And in Pact, so
far as wheat productivity is concern-
ed, among the various crops, this
productivity in respect of wheat is
really very high. But the point which
I would like to make here is only this.
There are very large areas in this

country where during the last 3 or -
years you may say that what produe-
tion hag not been so satisfactory and,
of course, there was some slight down-
ward trend in production. That is
to say, the production was a little less.
Thig year the picture is different.
Even in Mr. Goswami's area, that is,
Asgsam, wheat ig grown. Thig is not a
traditional wheat growing area. But
thig thing bas happened now. This
happened in respect of West Bengal for
the first time. In the history of West
Bengal this has not so far happened.
Government had to step in to give
market support. Unconventional areas
like these are coming up. Previously
these were confined to mostly Punjab,
Haryana, Western UP and also some
areas of Rajasthan anqd Madhya Pra-
desh. There are now such areas as
Bibar, Eastern UP, Orissa, Assam and
Bengal. Even in Maharashtra a very
interesting development took place.
This year under the able leadership
of the Chief Minister and the Agricul-
ture Minister a massive programme
was launched for wheat production.
They took about 55 to 60 thousand
acres as a pilot projecf and the agri-
culturists have been told that they
could produce 10 quintals per acre
which is the average yield of Pun.
jab. The number of blocy were 80 by
80. They were fold that they would
be compensated by the Government
if the yield would be less than that.
But there are certain conditions. The
farmerg will have to sow at the time
and date fixed by the Government; the
seed also will not be what they like
but what has been suggested by the
experts and water will be given at a
particular time and if it fails he wilt
be compensated. Input supply was en-
sured., So, these thing were very help-
ful to the farmers and they have been
able to increase production. Every-
body could get 10 guintals or more.
So all these things show that we need
not take a pessimistic view at all.
This country has tremendous poten-
tialities. I request that I should not
be charged with being too nationalis-
tic or chauvinistic when I say this
that this country has got more poten-
tiglitieg than the USA to produte more
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grains and therefore we need not take
a pessimistic view of things at all,

Mr, D. D, Desai made a basic state-
ment that a platu hag been reached so
far 8s productivity is concerned. He
made g very constructive speech. But
so far as productlvity is concerned of
foodgrains, J think his is really not &
statement supported by facts I will
give certain figures. Ludhiana produ-
ced 29 to 33 quintals per hectare of
wheat, Punjab average is 22 to 24
quintals per hectare. All India aver-
age is 11 to 13 quintals per hectare. 1
just now mentioned about Maharashtra
and what tremendous scope we have
got in our country There are various
difficulties faced by the {armers,
because of their poverty, because of
lack of credit resources, because of
weak banking system and so on but
these are being remedied. Therefore,
the potentialities are great and ‘here
are tremendous possibilities and the
statement of Mr. D. D Desa: is not
bhorne oui hy facts and is not correct.
It was very far from truth

Then, Sir, another imporiant aspect
which my ministry deals with is re-
garding land reform. Land reform is
again one of the very vital subjects
which hag a lot to do with the rural
economy ag also it hag an important
role to play in our agricultural produc-
tion. Even from the point of view of
gocial justice and egalitarian society
we belleve that land reforms have to
be implemented with all sincerity.

However, criticlsms have baen made
that implementation of it has not been
eatisfacfory. I am prepared to share
some of the feelings of the han. Mem.-
bers and I would like to tell them that
never before in the history of this
country, even in the postdndependent
perfod, when landlordism was abalished
in the country, at that time even,
there was not so much of awsreness
&g there is today ahout the land re-
forms. In facf, all Chief Ministers are

MAY & 1076

Agri. & Jrrig. 208

now taking keen interest in thai and
nobody can charge them excepting the
. P.M, perhapg that there is ro paliti-
cal will ete. Of course, there has Leen
some difficuity guch as lack of proper
records and difficulties of certain ad-
ministrative machihery ete., ete. I
bave been keeping a close watich on
the situation ang I can submit, for the
information, of {lus House and aiso
yourself that in every State, we see
a lot of conscious activily going on in
{favour of land reforms. In fact for 12
lakhs, returns have been flled Despite
that, there is a gap of information on
how much of surplus land has, been
declared and how much of it hog heen
taken over. The information with me
is this—it is a month old informaiion
but, even that indicates that almost
i1 lakh acres of land have been dec-
lared as surplug of which =#ix Ilakhs
acres of land have been taken over by
the Siate Governments and about 2.20
Inkhs have actually been distributed
In a number of States, for instance, I
find that they were in a position to see
that within the next two months—May
ang June—a considerable progress
would be made In the field of imple-
mentation of land reforms. (Inicrrup-
tiong) Unfortunaiely, despite the fart
that the laws have been meluded in
the Ninth Schedule of our Constitution
West Bengal is notorious for that—I
o not know whether I am using a
proper word for that—where 1 the
hgh courts and judicial trirunals,
thousande of caseg are still pending.
What we have now done j5 this We
have tried {0 see that necessary cons-
titutional protection is given to the
laws I think that only In four States
like Tamil Nadu. Maharashtra, ) & K
and Manipur constitutional protection
still remaing to be done but, in Maha-
rashtra, the law is being implemented
very expeditiously and the Chief
Minister sayy that he will be In a posi-
tion {0 complete that process before
Mth June. There is no so much judi-
cial intervention though here and
there, there may be some applications
filed, ke West Bengnl,

My senlor colleagus has requesfed
the Chiet Ministers T gee that the
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lend reform measures, pariicularly,
land ceiling laws are implemented
vigorously 80 that we are in a position
to keep to the time schedule unless
«©f course there ig judicial intervention
or some other difficulty which is beyond
the contrel of the State Governments.
(Interruptions)

SHRI C, K CHANDRAPPAN (Telll-
<herry): Yesterday, Shri Bhogendra
Jha mentioned about the Ordinance
wssued by Bihar Government.

SHRI ANNASAHEB P. SHINDE
Shr Jha, une of our colleagues, made
a statement. Also Shr1 Kathamuthu,
DMK Member raised some issues about
the tenancy. Thai glves a good oppor-
tunity to us to explain the position In
regard to thus Shri Bhogendra Jha
saiq that Bihar Guvernmeng wanted to
enact the law  In fact he personally
spoke 10 me about the issue of an
Ordinance in regard to resumption ot
lands held by tenants. And if fhere s
a tenant, then the landowners would
be 1 a position o resume that land by
evicting the tenant

1 think that was the substance of
his stutemeni. As far as my nunistry
1s concerned, 1t 1s not justified at all hy
facts. Bihar Government has not ap-
proached at all with this proposiion

As far as we are concerned, even
if such a propusition i1y made tor re-
sumption of the Tand, if it has not the
support, then no law would be effec-
tive without the assent of the Presi-
dent. Governmen! of India 15 very
clear on this and its national pulicy is
knowgp to all State Governments. I
am quite sure that Bihar Government
is in a position to take a very réspon-
sible view in regard to all these mat-
ters. In regard to the temancy, in the
first and Second Plans, we allowed
resumptions of lands to certain ex-
tent. Now, we have taken the position
that a tenant must get a permanent
right for cultivation. Tenancy rust be
made permenent and hereditary. Not
only that. The tenant must alsp get
-he ownership right of land. We would

not like to disturb that position so far
8 tenantg in this country as concern-
ed,

So far ag our ministry ig concerned,
we are more concerned with therr
rights and we would like to protect
thejr inferests. Shri Katham.thu said
that some tenants were being evicledll
in Tamil Nadu. I am sorry he is not
here. But, I would like to tell him he
is a DMK Member—that it is now
under President’s Rule and afier the
President‘s taking over the S'ale’s
Administration, President has been
pleased tn enact a jaw to profecy the
interests af the tenants, and, thorefore,
to charge thay the tenants ae being
evicted hecause of the Pre«idential
Rule is not fair on his part We hat
been even earlier pressing the DMK
Government 10 see to 1t that zdcquate
proteclion was given to the tenants

Sir. he 1a15ed unother point about {he
land owned by the religious tiusts. In
this regard our position is very clear.
Though #s far as lands owned by putw.
lic charitable trusts and religious trusts
are concerned we allow them (o own
the land if they are cultivated ly the
tenants we will not allow anv religious
trust to evict the tenants. We would
like to submit through you to the hon,
tenanis and would not like to make
any departure from this policv

Now, I will say a word about the
mput prices because in agriculture the
input prices play a very iraportant
role. By and large I am in sympathy
with the hon. Members when they
cxnress that the prices of fertilisers
have been very high. Sir, I would
like to submit through you to the bon
Members to appreciate the difficul ies
«t the Government of India.

Sir. the energy crisis had affected
nur agriculture badly and this energy
erisis was due to the external faciois
beyond the control of the Government
of India. What happened was, imme
diately after the energy crisis the ferti-
liser prices in the worlq marke: shot
up.
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We were purchasing urea at a price
of Rs. 500 to Rs 600 per tonne, at one
time the prices of urea went up to Rs
3,700/- to Rs. 3,800/. per tonne. In
spite of this we were selling urea to
our farmers at Rs, 2,000/~ per tonne
I know, the price of Rs. 2,000/- per
tonne is a very high price for the
Indian farmer.

Sir, in this connecflon I would like
fo mention some figures with regard
to the losses which the Central pool
incurted and the subsidy which the
Government of India had to provide
during the Iast two-three years, Sir,
in 1974-75 the Central pool suffered a
loss of Rs. 340 crores because we sold
fertilisers to Indian farmers at a price
less than our purchase prite in the
international market. In 1975-76 the
loss was Rs. 303 crores and even this
year we anticipate a loss of Rs. 139
orores. Sir, the hon. Members have to
appreciate this because already our
economy is functioning wunder stress
and strain and deficit financing is caus-
ing a lot of concern to the policy
makers. ...

MR. CHAIRMAN: The point jaised
again gnd again by various hon. Mem.
bers ig that they are not blaming you
for the prices. AJl that they were say-
ing was that there Hag to he some
parity between the prices of inputs and
the prices of agricultural commodities.
What have you to say about {t?

SHR!I ANNASAHEB P. SHINDE:
Even in regard to that | stang fairly
on strong position—at least fechnicaily.

oftemlt it wrf o :  (wore):
gt ot findr feew &, efioom &,
sifereft § oo wft 0% & W wt
off frweft §, oo o g & wit o
fomr o § ? ww g T Y R it wy
oY aft |
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SHRI ANNASAHEB P. SHINDE:
i are R} g ot wwr qrvnt wrandi )

8ir, my time ig very limited. Though
the sudden fall in agriculture prices
has caused some concern and some hon,
Members and farmers are worried but
what has to be appreciated is that
between 197274 the increase in agri-
culiura] prices—particularly faodgrains
—was to the tune of Rs. 74 per cent.
The fell hag been nmow 24 per cent ...

MR. CHAIRMAN: You mean to
say open market prices?

SHEI ANNASAHEB P. SHINDE:
The overall level of prices include con-
trolled prices as well as....

MR. CHAIRMAN: We were talking
of support price,

SHRI ANNASAHEB P. SHINDE:
Support price has nothing to do with
this There is an effective combination
between procurement price and open
market price. Economists work out
the figures at what ratio, by what per.
centage with public distribution etr
They fake into consideration all thewm
factors and arrive at this conclusion.
I have got all the statistics here. 1
will not have the time fo give them
because I have to deal with gome other
points also But I would broadly state
the pogition. There was an increase to
the tune of B0 per cent between The
two years of inflationarv verieds. Our
whole economy wes in doldrums. Foor
people with low purchasing power suf-
fereq in this countrv. There was need
for the prices to be brought down. The
pricegs have comne down 24 per cent;
whether we fake the 1952 base or the
1062 base, stfli the prices are in favour
of agricultural commodities as com-
pared fo manufactures. I have all the
statistics with me. I have given them
in the Rajya Sabha. 1If any hon. mem-
ber is interested, I am prepured to
share fNem with him. Buf ag regsfls
a sudden fall in agricultural commo.
dity prices, input prices etc., that is
a matter wiich requires very close at-
tlon from policy makers and from
all of us. It requires sympstheti: at-
tention from all of us. I would feave
it at this point,
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SHRI AMRIT NAHATA: Msy 1
seck a clarification? Ag regards the 80
per cent increase angd the 24 per cent
fall, does it mean that today the prices
are still higher hy 62 per cent from the
base?

SHRI ANNASAHEB P. SHINDE: I
have got sll the atatistics here.

MR. CHAIRMAN: By what ratio
have the priceg of inputg gone up and
have they fallen by that percentage?

SHRI AMRIT NAHATA: Is the 24
per rent fall from the base year or
from the peak?

SHRTI ANNASAHEB B. SHINDE:
From the peak, not from the base year,
I am prepared to show all the statistics.
{Mnterruptions).

MR. CHAIRMAN: By what per-
centage from the base year did the
prices of inputs go up and by what per-
centage have they fallen?

SHRI ANNASAHEB P. SHINDE:
That makes it further complicated be-
cause input prires have recently gone
up. The Agricultural Priceg Commis-
gion takes all these factors into consi.
deration,

I would not like to go into details
because of the very happy food situa-
tion. This debate has some important
features. For the first time, I think
forests, animal husbandry and dairy
development have received wide atten-
tion from a very large number of hon.
members. This is a very good augury
for our country. 1 shall first dea]l with
{orests. Forests occupy a very import-
ant place in our economy, particularly
ecology. In fact, in this country over
the last 100 years, if anything has hap.
pened which has affected the ecological
balance, it is that large denudation of
forests has taken place. There are
large aress, even good rainfall areas,
which are without vegetation or tree
cover. I am glad now there is a good
dﬁ&mﬁmmhhwmtry. There

is greater awareness in jeaders politi-
cal workers and our colleagues are
drawing our attentiog to this very im-
portant aspect of forestry. Therefore,
Government are also trying to respord
to the aspirations of the people,

I would just like to show how fores-
try is getting more and more attention
at our hands. I would quote some
figures. For instance, in the First
Plan, we provided only Rs, 8.5 crores
in the country for forestry develop-
ment. In the Second Plan, the figure
was 21.2 crores; in the Third, it jump-~
ed to Rs. 45.9 crores; in 1fe Fourth
Plan, we provided Rs. 89.2 crores and
now the Fifth Plan provides almost
Rs. 215.8 crores for forestry. This can
go up. It is our experience that these
are not paper flgures. In some areas,
the expenditure may go up a little more
than what is provided. But 1 would
like to make a point here. . Without
the willing co-operation and conscious
awareness of the population, the fores-
try development programme will never
succeed. I was in some European
countries. There | found that even in
small, small areas they have planted
forests, Nobody would touch a tree; in
some countries, there is a feeling that
if somebody cuts a branch of a tree, it
is a gin like cutting the hand of a
child. In our Puranas and in the time
of our forefathers, they had attached
great importance t{o this aspect. One
of our valued colleagues has drawn
our attention to the fact that the Great
Budha had attached importance to
forestry.

Now two things are important hers:
popular awareness and popular in-
volvement. If these come abput, if the
gram panchayats, educational institu-
tions, social and political workers for-
getting all political differences, try to
do that, it should be possible to pro-
test our forests and bring about a pro-
per ecological balance,

In regard o dairies, I should like to
highlight one or two points briefly.
For the past twenty years the picture
was discouraging but milk production
has come up at a salisfactory rate in
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recent times. What has happened for
the first time last year indicated the
rich potential, like foodgrains produc.
tion, this country has a very rich poten.
t1al for producing good quaniities of
milk. Some areas have started actually
producing more milk than the gcvern-
ment dairies could colleci. In Maha-
rashira Statie there have been angry
demonstrations by farmers against
Government for not accepting all that
was produced. In Bombay muik s
available in abundance, a: also milk
available in abundance, as also miik
Punjab and Haryana, the same thing
We have heen importing skimmed miltk
powder {o the extent of Rs (}, 20 or
30 crores annually; for the first tune
now we took a decision- ng impo:ts
will be allowed unless whalever is
locally prorduced is consumed We can
manage the daines in the vouniry by
using our milk powder. It has shown
the rich potentia} that js theic. C(ities
like Delhi still have some profdems: 1
am aware of that. But the present
trend augurs well for the dairy incus-
iry. Some hon. members have termed
it as white revolution; whether it is
the proper word or not

MR, CHAIRMAN: Operation Flood

SHRI ANNASAHEB P SHINDE
There are various terminologies and I
would not accept a foreign termino-
logy. As far as this is concerned, this
country is in for a very good develop-

ment.

MR CHAIRMAN: Arc jou think-
1ng of exporting milk powder?

SHR] ANNASAIIEB P SHINDE:
Not immediately. Bul if Austrahia and
New Zealang can do it, why cannot
India do it? If FEC countiries which
had four months of snow covered lands
can do it, why cannot we? The poten.
tial is there. 'This develnpment has
thrown upnew  possibilities. Mr
Painuli was referring to cross-breeding
and he sald that in the Himalayas cat-
tle development could be improved.
You also referred to this,
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MRB. CHAIRMAN: I was thinking
of milllons of underfed children,

SHRI ANNASAHEB P. SHINDE:
Even for children milk was not avail-
able, Now that milk profuction s
coming up, the problem of nutrition of
children will get golved. I see all those
possibilities, We started with a pro.
vision of Rs. 15 crores in the first plan
in the fifth plan the provision is Rs. 534
crores  We have modern dairy plants
all over the country, more than 168.
We propose io have more and more
dairy plants wherever milk product.
tion and marketing arrangements have
1o be made We have approached the
World Bank for loan for verv big
projecis 1n some places,

Shr1 Chandrappan asked abtout the
coconut board, he was g participant at
the conference of parhament members
which my ministry organised and 1
glad that ihe voneference made very
valuable contribution to an understand-
ing and assessment of the problems of
coconut industry We as u ministry
think that there was a strong case tor
the formation of a coconut boaru We
have not taken a final decisiun, we are
awaiting the comments of the govern-
ments in the coconut growing stales.
We are well aware that the Kerala
government is very much in {favour of
that: the Karnataka government have
also said that they want the coconut
board to be set up Wp are awaiting the
comments of the other state govern-
ments The conference has succeeded
in opening up thiy issue and my minis-
try’s approach is to find out ways and
means so that the coconut economy
could be supported as coconut plays
an important role in the farmers eco-
nomy and also in ofl and agricultural
economy in coastal areas.

Some hon. members referred fo thi
implementation of the recommenda-
tions of the National Commussion on
Agriculture, Shri Nathuy Ram Mirdha
wag the chairman. First of all I went
to thank Mr. R, N, Mirdha ang all his
colleagues in the commission and the
vice-chairman Shri Slvaraman, who is
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deputy chairman of the planning come.
mission. They have produced a very
valuable document for the guldance of
the government of India. Affer the
1929 Royal Commission on Agricul-
ture, for the first time such a valuable
report has come which will help us
in formulating our policies. [ thank
the Commission and others who work-
ed on it. My ministry hag {aken the
recommendations very seriously and
would like to implement them as expe-
ditiously as possible. But as he him-
self said, some of them are of far-
reaching importance and cannot he
implemeuted in a year. In some re-
commendationy, the State Governments
are involved and some have firancial
implications. All these will have to
be gone into. We have set up an 1mp-
lementation cell in the min.stry ang I
am sure these recommendntions will
provide a very strong bass for formu-
lation of future policies. 3Jome of the
recommendations in the interim report
have been incorporated in the fifth
plan regarding marginal  farmers,
small farmer., dairy programme, pig-
gery and pouliry programmes for
weaker sections, ete.

Food procurement this vear hag been
going on very well The good food
situation is getting reflected in the
procurement. As far as kharif pro-
curement is concerned, we have cross-
ed 56 lakh tonnes. I am confident we
will reach 6 million tonnes. Our sglock
position is very comforiable We are
almost approaching 11 million tonne
mark in the stock position in the cen-
tral pooi and with State Governments.
Our original estimate was that Ly 31st
July we will have a stock of 13 iail
lion tonues, but I am afraid our stock
position may exceed even 15 million
tonnes.

MR. CHAIRMAN: You do not have
enough sforage capacity.

SHRI ANNASAHER P. SHINDE:
You are aware of il. We require the
sympathiegs of the hon. members and
yourself. I am glad to mention
that despite the good food situation, we
are not relaxing procurement because

the public distribution system plays .
very important role in our economy
Mr. Bhogendra Jha gaid that prices
should not be aliowed to rise in the
loan period. With such a large stock
with us, I do not think we ghould be
afraid of it. We shall be able to re-
lease large quantities through the pub-
lic distribution system and see that
the interests of the vulnerable sectiois,
are well protected.

MR. CHAIRMAN: You must reguisi-
tion private godowns

SHR1 ANNASAHEB P. SHINDE.
That we are duing. Wherever sturage
capacity 1s a\ailable, we will use .

SHRI NATHU RAM AuLIRW.
(Tikamgarh); The prices of Lapues
puts should not be allowed to go u.p

SHRI ANNASAHEB P. SHINDL.
Our etlort 15 to bring down thea pi.
ces. Shri D, D. Desaj always nake.
suggestions with good inientions, He
sa1d thatg 15 per cent of the productivu
should be kept in silos. I would point
oui that the cost of constructhien ol
silos as agamnst  ordinary Sstorage 1s
very high. If for ordinary storage we
have to invest Rs. 250 per tonne, for
silng 1t would be Rs. 700 to 800. We
dre not agamst silo construction. In
the long run for muntaiung builer
stocks over long periods, we do r-
quire silos But when we are strug
ghng with the problems of inadequa¢ v
of resnhurces and when time 1is of n
essence and we have to construct
storage capacity very fast, silos »ii
have to wait for their turn and come
in gradually.

Shri Hari Singh said, there are some
malpractices taking place mn Buland.
shahr ang for quality reasons wheat 1>
being rejected and not purchased t¥
the FCI or State Government agents
Immediately we got in touch with the
FCI and they have deputed an officev
to Bulandshahy area. We have asked
him not to leave that place till all the
problems have been tackled. In this
respect the cooperation of the State
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Government ig necessary. They will
have to be very vigilant. A similer
situation was there in the past and we
want popular commitfeea to be set up,
which will cooperate with the local ad-
ministration.

st arquw wigere @ v oY
e § ¥ agt & Wi wwadt W

¥® wff awRar §, 4 wyew § 47 e
AR T & WHATE |

SHRI ANNASAHEB P. SHINDE: We
want to know from the U.P, Govern.
ment what type of arrangement they
consider desirable,

Sir, agriculture is playing a very im-
portant role as far ag exports are con-
cerned. Hon, Commerce Minister, Shri
Chattopadhyaya knows about it. This
year, we have almost succeeded in ex-
porting agricultural commodities worth
Rs. 1000 crores.

SHRI M. RAM GOPAL REDDY
(Nizamabad): Thig includes sugar also.

SHRI ANNASAHEB P. SHINDE:
Yes, of course,

Regarding the point of Shri Painull,
we are thinking of getting up o fruit
and vegetable corporation so that the
interest of the farmers in the hil} re.
gions is safeguarded.

I do not want {o take much time of
the House. 1 thank all the hon, Mem-
bers for 1aking keen interest in the
subject and showing courtesy towards
us because without their courtesy it
would bave been difficult for me as
well ag for my gsenior colleague to func-
tion effectively.

1 woulg like to end by saying that
this country hes a great future as far
ag agriculture is concerned. We must
try to see that this country becomes the
firet rate agricultural power in the
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16 hrs.

SHRI BANAMALI PATNAIK
(Puri) At the outset I must congratu-
late the Mimsiry of Agnculture and
Shn Jagnvan Ram on resolving the
water disputes among the varjous
States and also the Chiet Ministers for
agreeing readily to resolve thewe iner
dispuies s0 that many problemg cen
be solved In thi, Onssa 1, also one
ot the Stites like your State of Maha
rashtra and Andhra Pradesh 1 hope
that the projects which have been
pending for a long time will now go
ahead

1 have lislened very keenly to the
speech of Mr Shinde It 1y eally
gratitving that food production is going
ahead and that in the near tuture we
will no longer have io face the huli-
muating prospect of guing to foreign
countries with a begging bowel The
day is certainly commng when Indws
will be not only self-sufficient in food,
but will also be in a yosition to ex-
port

We have to depend mostly on our
science and technology and the socia-
Listic idea which has developed
various methods suggested to the agri-
cultura] universities For thig purpose
also, agricultural education is import-
ant We have established a large num-
ber of agricultural universities and the
ICAR is financing them but what is
the result? After all, who is the far-
mer? No agricultural graduate is a
farmer We have tp think of the peo-
ple who are working in the fleld. So.
there must be séme kind of change in
our thinking of agricultural educaiion,
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Some years ago there was a sugges-
tion made by the Government of Orissa
to which the Government of India
agreed. A committee was appointed
under the chairmanship of Shri B. D.
Nag Chowdhury, the then Member of
the Planning Commission, for the in-
troduction of agriculture in higher
seconfary schools, A syllabus was
drawn up and curriculum was prepar-
ed. A circular wag issued to the diffe-
rent States. Some provision was made
by the Planning Commission. The
proposa] was to set up at least 50 such
schools in each State so that agricul-
tural education could be imparted be-
cause today, though science and tech-
nology have advanced, the agricultu-
rists cannot understandg what is input,
what is agricultural management, what
is water management, what is com-
mand area development etc. So, some-
thing should be taught at the school
leve] so that those who go to the fields
may understand these things, and not
merely the graduates who only become
supervisorg at the district or block
level. But that has not been develop-
ed. That file is moving between the
Agriculture Ministry and the Ministry
of Education. The  Agriculture
Ministry is very keen on it
but aparently the Ministry of Edu-
cafion is not. Agricultural schools
should be set up so that the boys who
g9 to the field have some basic know-
ledge and they can utilise science and
technology on the farm. It is stated
sometimes that the illiterate farmers
do not know anything. So we want
everyone to be literate. They must be
at Jeant of WMatriculation standard:
they may be given education at least
up to - Higher Secondary standard.
Their education is very important and
this is linked with the Agricultural
Univergities, the Agriculture Ministry
and the Bducation Ministry. So they
should take it up and at least some
Higher Secondary Schools should be
started in different States in this Plan
period and these have fo be connected
with the Krighi Vidya Kendras of the
ICAR at different places. There Is a
lot «f information available with the
Krighl Vidya Kendrag but who knows
657 L83,

it? It is only the Block Development
Officer who goeg there and then tells
them something, but they cannot
understand if it is something mechani-
cal. Of course they are intelligent and
they have been traditionally doing
something, but that tradition has to be
changed and it hag to be done in a
scientific mavner. So, agricultural
education ig very necessary and plays
an important role in achieving our tar.
get in the agricultural field—because
bout 50 per cent of the population are
engaged in agriculture. Angd if agri-
culture does not improve, industry will
suffer because agriculture produces
raw materials for the industry, agricul-
ture produceg materials for export and
agriculture produces various other
things. The Agriculture Ministry is
the biggest Ministry with which all
the States are concerneq because it
deals with Forests, it deals with Ani.
mal Husbandry, it deals with Co-ope-
ration, it deals with Community Deve-
lopment, with Irrigation, Agriculture,
Land Reformg and many other things.
So, this Ministry with which all the
States are concerned, should see how
these are to be integrated,

In our Universities, Forestry is not
a subject they never introduced it.
They are now trying to introduce
Fisheries as a subject, Of course.
Fisheries hag a very important role in
our development because fish is part
of our pratein food. But how are you
going to do it? There has been very
httle research in Fisheries develop-
ment. From the report I find that
there is some re-earch in fresh water
fish. But in regard to Chilka brackish
water lake which has an area of 80
kilometres, no research has been done.
We have been pressing and the Orissa
Government has aiso been pressing
that this should be a Central subject.
With World Bank assistance, this
shoulq be developed for the purpose
of exports. Last vear we exported
marine products worth Rs. 10 crores,
but it can be further developed, not
only for the purpose of fisheries but
for other development also because it
has been tested and found that desilt-
ed Chilka soil can also be utilised as
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chemical ferlilizers. But how should
it be desilted? This should be taken
up for consideration, as to how to im-
prove the position in regard to the
Chilka Lake.

Now, something has been said about
Foresis anq I don’t want to repeat the
same thing But our forest products
also help certain industries. A large
numbey of paper mills are set up ir
this country. We have given licences
to some paper mills and they are cut-
ting bamboo at random, they don't care
for the forests. Each paper mill
should be made responsible for the
growth of forests which they are utilis.
ing. One acre of bamboo growih can
give only 2¢ tons of pulp, but one acre
of eucalypius can give 80 tons of paper
pulp. So. ii has to be calculated as
io what shou™l be grown, if you are
thinking of e.panding the paper in-
dustry. Because there iz shortage of
paper we want the paper industry to
grow, but without forest resources, (e
paper indusiry cannot grow. 8o, the
paper industry must have a say in the
expansion of forest resources Thev
must work on snme rationale or some
method_to develop forests in areas in
which licences have been granted to
paper mills Whether it is Orissa,
Madhya Pradesh, Bengal or Ascam,
the forests have to be developed if we
want to develop our industries in the
manner we want,

MR. CHAIRMAN Please co-operate
with me, there are 40 persons on the
list down helow

SHRI BANAMAL] PATNAIK: Just
one minufe more.

Now. in regard to Community Deve-
lopment, we are not reslly giving ade-
quate filnance to the Community Deve.-
lopment Blockg though we wanted fo
decentralise power. Let the Minimum
Needs Programme be given to them,
let there be more activity there. But
there is no money with the Community
Development Blocks even for certain
programmeg whicth the Agriculture
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Ministry gives them. Thig Mlinmum
Needs Programme is also Jooked alter
by the Agriculture Ministry. So"lst
the Ministry allog thig programme also
to tha Committee Development Blocks
so that they get more incentive and
more work and will know the work.

SHRI RAGHUNANDAN LAL BHA-
TIA (Amritsar); Mr. Chairman, Sir, I
must congratulate the Government for
turning this country from the position
of a deficit Stale to that of a surplus
State in vespect of food. It has been
possible only on account of the policies
which this Government has heen pur-
suing in the past. It is the direct re-
sult of these policies that we have now
a very big surplus thig year. We have
70 mllion tonneg of graing in the kha-
rf crop and we are likely to have 45
million tonnes of foodgramns in the
raby crop, thus totalling 115 milhon
tonnes ...

SHRI ANNASAHEB P. SHINDE:
Kharif will be slightly more.

SHRI RAGHUNANDAN 1 AT, BHA.
TIA: It is good it it is mcre than 70
million tonnes. My estimate was that
it was about 70 million tonnes.

With this stzable quantity of grains
mn our hand, there are cer{ein problemsg
to which 1 want to draw the attention
of the Ministry.

The first problem that comes to my
mind is that of siorage. We do not
have good storage facilities, and with
the sirable guantity of graing that we
are gaing 10 have with us plus the car-
ry.over of 11 million tonnes plus the
imports of four to five million tonnes—
we have already agreed to import and
those imports are also coming fo (his
country—with this large amount of
foodgrains, we will fing it difficult to
manage. T know, the Food Corpora-
tion of India, which is handling the
storage, procurement and distribution
on behalf of the Government, Is being
mauned by a very experienced officer,
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and I bave no doubt also that the offi-
«wers in the Food Ministry who are very
wel] traineg wil] be able to rise to the

, roccasion to meet this challenge. Still

I feel--I have got a fear in my mnd—
ihat we will not be able to manage this
much quantity. It is not g question of
-only storage, Whatever storage facili-
ties you may be able to get or procure,
whether in the schools or in the private
godowns of the country still our food.
graing will be much more than what
you can possibly arrange for, more 50
because the foodgrains of the rabi
crop will come within two months.
When there is a shortage, arrivals in
the market are not much, but when
there is a surplus, the larmer tries to
unload his graing in the market be-
tause he knows thut the prices are
not going to rise. Therefore. 1 would
like that, apart from storage space, vou
may also think of revising your poli-
cies by which so much of storage may
not take place.

My first suggestion is that, instead
of having a single zone, you may have
three zones in  thig country,
so that the wheat or other grains may
flow on private level also, so that there
may not be much pressure an the FCI.
which is a single agency handling
thig affair in the country.

The second suggestion that [ want
1o make is that you must change your
psychology, your policy. When we
were deficit, you were having certain
policies, certain rules which were quite
right when we were deficit. But since
we are surplus now. I would like to
ask you as to what is the necessity of
having controls or restrictions on the
movement of wheat products. Wheat
products should be allowed to move
al} over India. That will certainly re-
lieve the pressure on the FCI. The
250 unitg of floor-mills in India are
working to a capacity of 20 or 30 per
cent. If the mill products are permit-
ted to move all over India, surely, ibe
mills wili get more work and they will
consume more wheat., That will re-
duce the pressure on storage.

The second point I woulg like to
raice is with regarq to the priceg of
thg foodgrains. Every year you have
an Agricultural Prices Commisgion
which advises you on prices of food-
grains. But the farmers are not
happy hecause the prices fixed by you
are nol in consonance with the prices
which they have to pay on the inputs
etc. For instance, you have seen, clt
the States have raised the water rates
and the electricity rates. The prices of
tractors are prohibitive, You have rai-
sed the prices of fertilisers. If you see
their economy. you will find that the
farmer iz not happy because while he
is producing more for the nation, he is
not getting the same remuncration as
he was required to have or at least
what he used to have in the past, You
have commissions for fixing prices of
nther commodities but why do vou
not have commissions which will go
into the prices of inputs and the cost
of the grain which he produces. There
in order to have a long.term policy,
vou must go inte this aspect and alsa
wherever vou can reduce the prices,
whether it be of ferfilisers or trac.
tor or other inputs, you must do that.

The third point 1 would hike to men-
tion is with regard to 1rrigation. The
Indus Water Treaty of 1960 gave un-
restricteq use of water to India after
190 March, We have sput Rs. 100
crores in foreign exchange which was
paid to Pakistan as compensation, to
get the use of the walers of the Ravi,
the Beas ang the Sutle;. But we have
noy been able fo tame and utilise the
waters of the Sutlej. So far as the
Ravi and the Beas ave concerned,
after 1870 we could have utilised those
waters. But after payvment of Rs. 100
crores, still Pakistan 1s taking advan-
tage of that water which is flowing to
Pakistan, We have not heen able to
make use of that water. May I ask
from the Ministry why ic it so? Why
have we not been able to utilise the
water? Firstly you said that there are
infer.State disputes. But those disputeg
are not there. Punjab and Kashmir
have settled. You have unilaterally
decided to give water to a large extent
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to Haryana. That ig all right. That is
your decision. That is all right. But
why are you not going ahead with the
Thein Dam scheme when you know it
that this scheme is pending for the last
7-8 years? No clearance is given to it.
May I know .why it is go? Because
sometimey it is said that it is
an energy scheme and it has very
little irrigation potential...(Interrup-~
tions) Whatever it is, thig is a problem
which you have to tackle but you are
running away from it. We have got
certain misunderstandings about this
scheme, whether the centre is at all
interesteq to carry out this scheme.
You have said about Punjab. But
Punjab 18 giving you 90 per cent of
the rice procurement to the Central
Pool and it is giving 80 per cent of the
total wheat to your mnational pool.
Even many Stateg put together cannot
give 80 per cent. Punjab alone with
12 small districts is giving you 80 ver
cent of the nationa] pool. When there
is ¢ war—1985 and then 1071—it is
the Punjabis who have borne the
brunt of it But what are you doing for
Punjab? This is one scheme which we
are requesting you again and again
for the last 7-8 years, but you are
silent about it. I would request the
Minister to categorically let us know
whether you are interested to carry
on thig scheme or not, whether it has
frrigation potential or not and whether
it ig an energy scheme or not, or what.
ever it is, We are very sentimental
ahout it and we want a clear.cut ans-
wer from the Centre, for even if you
clear the scheme to-dav, it will take
6.8 years for completion and you are
unnecessarily wasting a national water
which is goine to Pakistan If we uti-
Use that water we will be able to bring
more than a million acres under culti-
vation andq we will be able to save all
the monev that we are spending now
on import of fnodgrains.

MR. CHAIRMAN: Which iz that
scheme?

SHRI RAGHUNANDAN LAL
BHATIA: Thein Dam,
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You can well afford to spend mil.
liong and millions of rupees on import
of foodgraing but you cannot afford to
spend Rs. 200 croreg on this scheme, N
would, therefore, strongly request the
Minister to make a categorical state.
ment on this Theiy Dam.

ot weite feg (wrwr faeart) : avtrafir
at, & sfg Ay o Tt N g
@ & forg ayr 7or g1 v wet ¥
W ¥ Ae 6§ ag gurh weear
THrA qel ot F wrga a3 W §iw
odt Freew wAT— I T qfomy
¢ fr gt frrml & ager oot qarare
w7 & femmrf ¥ 1 oo oA € v g
o\ guft 5 AR war, 9, wir gw
o o & w3 oy e § s e
qW wrw w-aTy ¥ W 1 e,
awrafe o, ¥@Y ¥ ag svar § fe femra
forad saTaT dararT ®Y wwww g, IAAT
fmfidearmzfraar g r
w1g %Y arg T, fogi 7w AT w3w
¥ femrt & aga saver e dav fa o
o Ty v 1€ fat oy oy fawelt |
fasr ST gUT FIW § OH TG T N
fi &Y w19 fasl—gA=T SATRT WA W
1 fav gy 1 Afwg ww 2y T e
# 9T § 79T WGT A WX WY T WX
w3 ——ang Tw &ifors, g, faar
wig frar @ fwatw #1 gwmm €@
i F g war g o

ag w1 wrx wrew wwT & 105
war q5iz fear &, ¥fFr wior wo
fiedlt ot s & od, *Y ot wew
@ o & fog &are 4l € fv 105
ol Halm & | GF wORe & et
ariz ¥ o §, feare o 3fg WYy ot
w7 w an §, o} el §, o w8
g § fie frar oY 9w 30 o &
Tt o K% FT qyAT foT gerw v
B 1 oW WORT R 105 WY W W
AT fiear § o fex & qiw qeew
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¥ o7 Y Wi Wl At wrn ! few
e Y agr R § 1 grwife 105
Y ST W g w0 & g et
 qar vt forg g ¥ fgmmm s ¢
g W eiC firar 1 gurwareT wdfte
o fawfol warer wiw & fag o,
#few 3 #Y ar & 9} w97 W@ )

# ¥ W% I qF AT FEAT WEAT
¥~ ST wAver ¥ At v A
weT g wifgy arfe frarT Y aaet
% 9%, fr srgw wfow § 99 * qA1-
T § AN &5 7 AT Y YFLL FI7)
forara xa & fafrewa g oo, a2 =g
qwm St fe wgt 9 99 HT AL
g, wARFT Q@ Y

warafa o, wrg w3 & fw fasen
F wag nu § 1 a7 vl wifear A
N @ - s T aw U
&, & foge qre ot frgd are & fae T arer
so &g W ¥ foewy @Y, g Tw
105 &qu ¥ fag @y 1wy fiaw
T AT wg Wa WL PR Y qETan
FIWgAeE, A & femw & w7
T T WL GEW AT G HZTAT W
aF3 21 &% =Y gfs swarsan
st Agswg  womE—wifae faem
feg fary dgrare &Y a7, 77 J9T Ay
fazwa & fog farT 8, derarT wameT ¥
SR ATy &) sifw §T @ &, She
W W 1§ qg I9 9AIA WG
@ &

fF g FET ¥ wEx At
feegam & wwe dedw st &1, N
Tie-wfs & /&, 37 w1 A aey
o oft § ) Pl WYgF gwe frad
3, fedt WY Y qws favlt & 1 W
Nfed qwEoer ar < gET  IA
i femm @y qmu scan §1 W@
W owhd o zgadw @3 &

e wraa A &, dur Ty § 1 %9 fawr-
fa ¥ & gw wdvw AT AFM F—
wg qedfedz & att 9T qF g
gfvz *raw Nfag, agr 100 Frara
fraom G A s fmograr
gwe fiforg, et agr o yE@ P Ik
fograr & ffag alx sy g & &9
w6l o | et TR & 7ET ) =qw-
&% 1 AT grAATH Wiy AT IAX R
aret & &Y I ¥ qrt w1 G & g
L g B frarit ot 1@ avg 7 ag-
faga? & = & 99 w1 w17 <= ™,
TATAT I A1 Iga T AT )

gurafy oft, dar € wadlT qaeqy
F @ t—amrk aw W faarf o) aza
feera @ 1 ga @Y Ot w® § wel
ardY 7Y agwar Wi O & T 9ged
& frare A% oY sYor agr o dar A
FT GFAT | wAll qgT Fq FY ATH
wifear o 7 IsTE At 1 g7 7 o F@i
FT AT §, AAATLT GF W 2 FI WA
t wEw gdy aw g A a3
gsra WY gfwaon wt afedr & oY
FT qare w37 fevd wrgwn ar, 3wy
FalY o #1 qurg 2w g, TR IW ;A
bt T fear & 1 Wi gufiz wvAr g
v ag ®aar sqi wir QY wew @ AT
oz e 74 grm arfw A g
FRRT A N AR T )

wawfa wiw 0% 9 § 5% wiw
¥ ¥ @ g AT ogwr? aha R
g g AT § faet & framt &
forr &Y oA qrarge o §, 115 w94y
w1, IFN v e g ¥ §o
w3 wdi o § + &feT 07 wyar &
fem gwr qarw ¥ ¥ feedt W ar
&) feam F i o K awrar g
fos awr miar NN A da F, s
* At W onfvr gfcaom & Az @
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o fawgw foelt g g1 ag Sw @l
9T & AF I5T ALY AT qGA , FIG
g7 ® g g § v agaw §
A waww ag g € e ot e a7
a1 woar 2, =g e Oyt Ag arar
¢ 1} g frwra v w1 @, aww
T &Y 1 of T %1 ), 37 Y sgfoaa
¢ 5 woar da1 fear gur A @1 WA
&g | iwa faedft & @ soAr G
foar gon A7 7 &7 WY | 7 AT
# go ara g7 aray § | gufeg o way
o ¥ v & fr Forr Y wot sofvd
t 37w ww & fravw & o foeelt &
faar ¥, o o6 I faary & oAy dar
e g FATH AR FY gArwa 3 & oy
aifw ag wo g #) fawehs 7 av a9 ww
wod @r¥ ¥ foq gemre 57 99 )

wnafa agey  wa A ag i
g e )

stesih g wrw frdl o€ 8wy

WIS ¥ HI7 & wrAav A7 afeay qw

¢ &l faed adr smar  qa fia o
AT T A AT AFA & A WO W9 I
F A S ZAGAITAT 115 ATEY
& 0 W9 ¥ 9gA oAT BN

MR CHAIRMAN: Kmdly make a

note of this request, it ;5 reasonable

gt ey fosdfr & T g
F frvm S @ foed & ey
Frh a1 7 & ot feett & femey &Y
gy s A aferm aqq § fomr A
o vE 1 W el WY A Ay

frerrar a7 <80 & WY 39 w7 gL wWAT .

i w arewmfe
w1 & oy ot 97 ofi @Y 3% farar
a1 &fwr N wigr wfw §, forw
T % AT 50,60 TR §  dar
&nft &, def gy el Selv o ot
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gufog o v § fin faealh & Rt
#r Jgns; wfor 7 & frg ¥ @ wod
Twa} w7 g GO WT W | qTF TN
Sy e gt Wfear oy ar ot &)
forr anfrr § 10 wa fiwr w7 Ay dur
g § war afy wel; wies e o ?
T Tz ) 9T wT § Ay o7 WY
wdr wof, wiafedi # arar wmar & 7
g v & g W 7T & fv ot
foweli %) wefw dr § v W WS
T Iy YTy 7 off wrg ) wfiy
¥ fu¥ afi Iqons w1 ®t faar g s
Iw ®Y TEr 7 & amg

I W & ATy W WIq ¥ A%y
qT g fF wg A 77 WA F7 W
fgar

Yo Qo QMo ®WERAT (WRTTIN-
ww) awefr wwa, R A A
vg fatndl meew ¥ P W 3@
98 § | §E A T7 A ZAT | WA
ag s A & fr faom & faw
#r fadw fFa1 wiw @ w@r aTE &Y
A & a7 QS W ¥ swfew
¥ Mt Azw 7 ¢f% mAarw A
ards # & gafan & foeR
A w7 37 % aeafvar w1 st

g O fv ey g, 3@ goan
q A7 B Ay qEwar faodr AT
% ¥ 114 fefew o weer dar
fear fom & fad ag aud & o

~r

® A wamz § qgr ar frek
et fewufoer ¥ 4 fefrga o
iy, ox infeam = g o<
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3 fafwqq 27 A, er ov TEwRS)
qrr o g W qag & og Ay
qrar f& o gard mge TAar sToEr
RE FT FeArRT g Y, AV WA
wf fmmr o T & 0 OF RS
o wafrer & wx wwr § faq @
N QT T AT O FTOW qoTER
N w w1 wT RAT AN AR
wadd fR gyar gars agi gafesr
Aeimr wr wr g ?

wq oF I fwgrga waarax 8
WX 3z 9 & fr g0 A I
sarer darare gt § fw fomra 39 A
q¥qrT & wAT T AT ARA < AW
agy st for ok 0 wrw A
# 85 90 #eangfarwr i ar
It AqiE qrEF vadife ¥ faws & 3,
ag ot femta 1 8d0 fag oy &
gadt atr 7z ¥ fr whewfegi A
Ffagi ¥ wzTs w7 &1 ¥ 917 oA
i g7 feadi w7 dg faw ver 2
w17 S AATHr FAT ¥ IW OFT q
TR ¥ FT AT § 1 WA B wEd
gra miw 3z ¢ fa Femra 7 37 A
TR H7E AEA waw e # faw
&3 Az TIA 125 ATA FArTA AT

g 4 |

wa § € F T § OTI
FEAT WIRTT E ) WA FT AN LFEA
# witez frod 3ol 1z & ATTRT
ot s garz £ & qw g By osw
#1 wfwerd fwar war @ 0 wal
agn wesr wiw oot & 4 § 22 AR
% WA @ E "l 6 A R
IAT 9ZN & wv v @ F @A
fede & wagz & wewr s ¥
HEaAcmggn Hraadfe
g AT BT GAWT AT § AT T 6
wearfre foar war § Sfes & sgar

fe wedt A afrar afirs afrr
®AMT TA ¥ AT F K1Ar AP
WIS WPTE wr YeAqhe i ag
Tl ¥ M § PR wifaw gl
£

3R & ax & WAt F wzamd
& oart F F3 owRAT W@ g
QT AW w7 WA FiE W G e,
T AT YT ¥ aA § wipw &
™ ®1 ITF 8 garv gz I #
oF A OFT #7 gwer 22 wrafagi
# T w41 | TA BT WAGT AT GA
f& ox uF wmzAY ¥ fied R w0
1/7 sez afg &1 Teer fgan &
|IAT | HE  TAAT BT AT TFA CF
wizdY ¥ fao IsrT ¥ |l &
g ¥gw 5 wrowre fed Y olw
27 § A1 % 4 w7 05 gsATes
gfaz A $ifge i s e #
F15 wraer 721 § | 3 ¥F F q
g q dfan A1y A 39 9y § W%
gITg FAA B Avr ¥ 2 AX E
gafan & Fz7 FT oFM w7 g
fr wre A w1 G4 7q3 ifag
faad & & 77 7%

w1 & ®EATCAA 97 WA g o
T 3T & FHT TIA W4 &g
wf & fr 37 %7 gEWIT AgT ww
g mar & 1 & swm g f& oAq
1972 & M wfzagad & FwHA
qr, a& wwT Fe ofer faw A
A IA FT AU HF )

g4 F I H A I FEgAT
qigm fr fomvt & ag ¥ 57 &1
qrrqgfzqwtgjrrmarrgqv
gty fga &Y zfer & Aara &7 39
9 At TGy WEgA & ¢ 22
aA QgAY AT AT JRAT
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N xR e ar ¥eq
ot 7% ¥ 9 uwAx Aft  fear
T ¥ & wigar f fs Aere qowT
A O ¥ T N g fear
g faw A R Nvwge fefarr w
wF A TG AT |E ) WX wgF T
0« ¥ wron a3F g 0 wdr
g gt & ara & fs wig & Qa
fewqza w1 g1 w¢ fear § Wfwx
£ W W we W e 9ifgg

LEAREE GBI
¥ £™7 ? wAl A w0 ki J e
& § afp @At ¥ wq woy fogar
afi §iwe =wacds wiw A
+f a4r sgaeqr %% faq ] 39 w7
wk feq g A8 AN ST ¥ amy
wra af qesd W o §

qF I ¥ 78 wga0 g v
AF wR AEm ® wreR feecha
1 % fag agdfesd sm a=r
Afgg 1+ N ferw a T wd o,
EBE RS R B
w famar  afggy § Gar mamar
g & s 9t wigs frem # A
WY TETH N AR
w wiws £ o9 ¥ wfar §
WIT R AT § W R Ty
w1y fondt W TRgEw £ S5k o
@S AT IT & | TX TRA NIT oeT

foem ar + wet T T B

MAY 8, 107

Mt!rrlg. 240

8 1 Riwr art wax R § wfr
%5 o frorr wify foxr & ¢+ or
& w75 & fie 1ff von & W
AT § A AN W E W
€ 176 W wlzfewryr & foafe §
I N ™ PN afed ) ww owar
B @ 1w wEwY e
o~ o @ § 1 W (@
wag%nmk,f‘m&ﬂrttﬁ
) osfawr W W § a
TR w8 § | W AR W
EaTww ¥ o Wi A T XE AT
w afs § W @A w7 §F WX
7 v £ 8%

7 ¥q gfy o S9F F0v
& s ¥ §17 gt vy freet
tamapm i@
ofray ) fra & foT ww A€
wed wread w¢ | fRT o &
fsay 5 v & sarEr & oW
g W8 WS WEME AT %
wh nfmg e fmd
R ww T Wm OIT ®
g A oW e s ¥ wie
erqv.ar-uﬁm T AT T
fr w757 9857 SE fam S
g wgn 5T AG & X AT Ak
T Wi frmm Wy, a5 v Ww
L1l i

wgr %= w1 feaaghe wf @
g § 1 IEE N TPR TR FrES
§ 1 st 1940 WR 1942 ¥

ﬂ-ﬁf

i

E- 4

o wﬁmwﬁﬁwhm
wrfrg redRs srfs € o gererg
§ s e gw AF fewr &
dew Qwwr & &% wa? et o
&% v W o e 3w 9T Wi
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W TETuS AN w ofe anee
afen x g o7 F3% 7 @ ¥few
Tai & o aff fear | W S
¥ WIET ow s Wik ™
£ Y w4 g £ qrigy |

Tl 3 wmy foa®
Tw egd wg @ 1 vy fadw
frar a1 1| @98 7 &w W ofww
aff fear war & 1 g@ o TREN
;sqm#mit@%.ﬁiww
|

Aifagz w¢ w7 Wi w1 T
W wrd & war T v E
N g v} § 3% farw wviane
gt wfge 1w fR s,
TRWIT, § AT W W ox W
foed 7 vgr A € Py fod 4=
R & Ay gl fest @
Iaq ug fear gw @ ¢

ar wiod feed A w@mt w
g5 wfest B = qr & 1 w=-
mwg gfeai 7 weaa # fafe

@ e g0 famTrd
qT g

0% ST ¥ sweng &
@ W O g osEE A @ R
L

g @ 5T garer WY F
BIN ASATGLT 735 6T W =
I &FT &1 fordy, el wife
T g% W OTH I EWEr qTy
AT rfEy | oY veRT gEr sea §
q wew, T, Ry wife oY o
q AW IR A wwT &

=Rl ¥ wqg & W ai o
wRER @ § !

st ARtK TR TR (FArm)
awrafar wevea, § gfy aqr framé vy
N fowigg & swgw 7@ & fao
et gw E | & yfe vl ¥ g0 fdem
WY ¢ Sgar g, fom & of) gonfe
# gure @ W |

% aro & wregw § fy g4y oY
¥ = gah  fagre & aweh
QromT FT W & JEAT AEAE 4 A€
Frar ®O0x 29 FAT WY & AR
Fomt W g, fow T A wdr aw
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w0 IF0T o owd g g
ey for of weell B e 3
ofada @ mar & wrw-dgre o
¥ ela fw N I F A9 oy
b T ¥ o Pl 3
aRew vama A @‘I’[m’aﬂ wYFATY
¥ wATmrT o\ ame # gt
¥ fret 4 fok 150 ™ o 0 @
™ WA IAd fee W Wk
yrwe dAmfe  zewm, SR
AR AR § W owe g .,
AR TR 915 ™ a§ arme)
oR sqmery wfedr & fawy § fag
400 T A 3T TEwdofi 1 g iy
W grmdt & frstd 7 400 7w A A
BRIl farr ¥ ew dab §
o YaaFT qrx il oY, fopy v
falreyer 7t w@ew @ T faay 97

o w1 1 W walt ey
jumw & fawrd wdh w feelt |
g oK firard famr & oo wify-
wfvdy  @ar oA Y frer §
g At afy wA g At oag dry
e T arE TROA F v g
g wignfmar a9 wfifa &
oY FEETE {7 WY OF 399 qF
ermar g agiwe ) fygavg
IR TR W AR T & fag
qgre § AW A7 EoIwr 6 R,
o vz W IR AWAT K oWy §
ot #7E sxeer 73 afe st 74
T FAEwTT A& # AT g A
e % g o wef, & o 3wd
WW#' S i m

: wtr g
iﬁaﬁ;a&ﬁufwmmﬂm
wat s 3 avg ot e W
arfer el YT T JIT O >
T} % TquT AyiE g HE"
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W fag ¥ frker & fv 7
T v ot g # foaré
T Safrre efrwfct o oF dow
foedli 5w ot v e % & vy,
TI Fgra aw g7 & 5O qory
¥ I, 1 39 F ag 34l fage ¥
dasamelt W W amigr w2y
& weqm g e waw o faare fand
T X ovdr At frr o we
raAmE @ ¥ 20 Wi gwT
R aqr ome ¥ A8 4w amar
Jrq, At arved wlft frart Qi
Frat ST w1 HwE Qo )

WA ¥ AWR ¥ P
T Nt Py & wda qrf wrg
TFT e A faar @i gatwd
Yrferam ¥ fader & fr faar
Wt g AR wm d5% A ayaer
feedt 7 &% ) (wwwamr) |

Wty AR ™ ART & wiginy
& qdt arv AT &1 [ter foar 8,
safam 371 fader & fr a fave owr
&% oy aewqi §

anefa wivem e 4 e § A
AU GR I GE K

Y AT AR wwy - F gl v
1w TA (/57 A7 qarr T v
at q% oy it § 9v &t avw Fewy
qrear & P & qaud & ofr w0 oy
Frafe g o gafeae o zhrfi
fene & siiafr 2881 ¥ Prdew
tfe mrfiair ot & wfr g€ @
w7 foamt ® aoee € oG &
qurga fawar wifge o ¥ frera
e BHA | @ 7T AT @ o8
afr @fr FT AR |

oY il TR T AR
Gl
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oY sty smmcoanew ¥ w3y
gy wdfr o1 s qfw geTT B A
Gamagar g ) wmdw §feqe
wrEr oY gt gfy @Ay off Fere o
o wrw § W fe of Jwr g
¢ fir ot fagre ) feqfr & o= 7 v
Wt wfe frara st wde Aoy @
g g @ 57 & fom & wfawe
AouAi et Fopfta oA MY ol &
wqE WA sadel gu wfia ¥ A
T @ § 1 & £ % framwdy F o
¥ qA § IR AR TF q2AT A AW
Ssfoah s am § s wgar £
& A Tfrerer o7 fear qr @i *r wraw
T R femgme figzn 3w
W OFTES ¥ ¥ggA, of v fweA
a2 TAws & wfw W@ F
Toat fra o w9gT s 9X
qurAt af § I ¢ q 1 A 3w owe
& a8 oft v faew Andl @@ § wiy-
wifrai ¥ fam w7, gz wafa-
fomrdi, damifr wor  garfawr,
qrery gEaiEr i w1 foem s
T UA T R I wiw gfvemt
w17 femmei &1 i A\ v 3T A6
3w §imaw v faar | 1 & g fees
g3 foefs A mrar 3% 9V 97w
o &Y gfrem g g fafr &
WA ®Tm % far o & ar gy
TR AT W Fmrdiagy ¥ w0
& w54 A A W= A TvE &
T ¥a 90 f W affE oaw
& wgey ¥ 9t awfa W w7 w7 S
937 B oA gEre whe AR
wgfrez ot ¥ sEwel @ I AW
N g7 faqr 1 G F oy & gw A
T Ay I S §w A AT
WA | AT R 97 off @9 ) W
g at gfer ot o dfww wgw
i d W Wy ey ¥ AW QA
shiw e wgfre aff ¥ srgeaiat

a7 wiér fray aY ag aft @A
W gy X F #3 goer wam
wd, vfe #4r, www ¥ yA¥z, 9
fafrze fagre oYy «% F%=0 famr
w0 w¥iT 9 A wvg I
9v #7 a< frar | fare fagrr qar
o s 7 o Freart & e ofrgz
¥ avadi 7 fazre wew ¥ fewie
% f& =@ & it wigsd, e,
T wfgsrd = 8 AT 7T &
g . REw dwdi faamwi §
50T § araqT o7 aF wwi F weie-
wifei ¥ faare v s adi
FinE 1 wofi gz A Aw
ozt b vavr quifawrd. o
W I wigITd gd wdr W
dz & 1 @ fog o sad e
g fr W wTEre & Wi i S -
gz #tv % fufqey § qm fmrm
s Aifgn o aerTe daz g
T T T ATNAN A ANF A
T § T TEET w2 e fwa
wfgmii 1§ Ivd 79 @ ga8
T A fear @ 1 fewfuw
frur a1g | (raar)

g wiugoe @ awmfa ageT, qi
arax #1 W A faer wafag e
i faae i 49w

awrafa g : Tas Mg Fm d
faqareg ?

o TR wE R wEy : fa wAy
Q7 HIT WHIT & AT 6T WG q499.3
qIR #Y =W F |

wa & gfq ga o o7 T WA
o & o geF  § g qena el
Y T ¥ AAT TEATE |

el wERT: WO @S
¥ frardl & X A SO WTEINT ®T
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fegrag wgo ot ww
Wy & femdt ¥ awelin forfr wr

gt o AT § wg At W A g
WY Wy wwg et s ot fifwg

Warix T e ww @
W EE WTEAICHT § O w7 oy oy
wgx N E wgarg 1 Faw e 0T
o g W gaoA A

amefie @ - g9 arew
¥ane |

ol MY W QRW : Fd qE
wE |

WgT AE YITHA B FWHT W
Wiy @ A 6 T why
W fawdt & 8fwr g IR
N ofors @ § 9ak wavw &
sx w feat & 1 wafem A
fader & wit @ @fq Wi A
¢ Sud qrhA o ww # o afg
i =iy fad s wread % feam
fogid wovFa ®r /A ww T
WO ¥ § 0% W 97 wigs 47
FT k|

WE AW i & wew Aveww ¥
wdt nfET ¥ A wrenss G @
e o §  3I7% sy v
o femrar g g foAdr ooy
@ @  wf wdl ot e faat w
TN FTR B AT FR |

o ot gua fear wek fag
oA

SHRI D. K. PANDA (Bhanja-
nagar): Bir, I would not have been
tempted to speak, but I thought I
should also add my support after a
national consensus hes been resched
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for sugar nationalisation in addition
to the commitment of the government
and the Congress Party to it. Most
of the members on the other gide did
not rajse it, not because they did not
want sugar nationalisation but because
some gsort of demoralisation is there
since that gubgect is now pusheq back,
If expenence is to be the teacher, at
least this year, after 80 many conces-
sions have been offered and after hav.
ing increased the opem market sugar
from 30 to 35 per cent, most of the
sugar factories have stopped taking
cane from the growers two months
earher, even though sugarcane pro-
duction has increased ang people are
ready to supply cane So, it is going
to result in less production and there
will be shortage. This is the creation
of thege sugar magnates Because of
their actions, there will again
be shortage and the prices will again
be pushed up I want to say that
this 15 treachery not only to the peo-
ple or the Government but treachery
to thewr own commitment They
were committed to a productiun of 60
lakh tonnes but we are not gomng to
reach that figure as far as this year
15 concerned 300 Members of Par-
hiament have given a memorandum {o
the Government requesting them to
take over the sugar mmdustry Res 74
crores have been get apart for moder-
nisation With that money, you can
iake over the sugar nductry Why
don’t you implement the Bhargava
Committee's recommendations? Why
don’t you create a sugar carporation?

Secondly, arrearg to the tune of Rs
55 crores have been accumulated with
the mill owners but they are not pay-
ing any attention to pay the arrears
1 request tha Government that they
should be taken to task geverely. This
question is being raised every time in
the AICC, ATTUC and other trade
unjon organisations but nothing has
bean done 5o far Why do not you
do away with thig thing? Tl_\e entire
aim of the 20-Peint Economic Pro-
gramme is to m:::;:ﬁ N‘O(:ucti(m but
as far as sugar on is concern-
ed, these magnates are coming in the
way of the production.
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The Nstional Commission has said:

“Tt has been the experience that
with every development in any part
of the country, whether through
Vetter irrigation or adoption of im-
proved techniques and practices,
imbalances in incomes and capa-
oities perpetuate “dual economics”
(one monetised economy and
my and the other, non-monetised
subsistance economy) unless deli-
berate efforts are made to reduce
inequality of opportunitics to get
credit and use it effectively.”

17 hrs.

So, this leads to greater unemploy-
ment and under-employment and
these problems have assumegq so much
of a serious proportion that unless you
make a radical departure from ths
pasi and see that a credit system is
specially evolved, it may not be possi-
ble to solve thig problem. In spite of
growth in the gconomy it has been
said that there is a worseming of the
employment situation in the rural
sector. This is due to lack of adequate
opportunities for agricultural develop-
ment programmes. It saysz here:

“Growth cannot be the sole ob-
ject of development planning. It is
the manner in which growth is ob-
tained, from the point of view of
amployment generation and ame-
lioration of the conditions of the
rural poor....”

which is important. No doub! Rs. 870
crores have been pushed into this gec-~
tor. There is no doubt that it is a
big achievement. But the questiop is
whethar the benefits have accrued to
the people in the rural sector who
constitute the 72 per cent. I do not
fing an answer fo this question any-
where, What per centage of all the
loans, of all the aids, and of the re-
sults of technological development
that have been provideq to them ard
of the techniques made available to
them, have benefited the 72 per cent
people of that sector? 1 also want a
eategorical answer to this aspect of
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the question. Therefore, my sugges.
tion will be this. In Orissa, the::‘are
2,000 acres in one patch; and the land-
less people have occupied it. You will
find several such patches in several
districts. Why not develop them end
why not have cooperatives of margi-
nal farmers and agricultural labourers,
so that the money can bhe invested
there? They can have separate co~
opera'tives. In page 18 of tha Report,
mention has been made of the Far-
mers’ Service Societies ang it has been
said that all the cultivators will be

there ag members of such Societies,
but that

“control over management iy re-
quireg to be vested in the weaker
sections which will hav: two-third
seats on the board of management of
tha societies.”

No; I oppose this. The rich farmers
and the landlords who have turned out
to be kulaks should not be allowed
into such cooperatives. A separate
cooperative, with all the money—whe-
ther it is adequate or not—ehouly be
there for agricultural labourers and
small farmers. Phase by phase, thete
must be a separate sector, a separate-
cooperative and a separate service co-
operative having these 72 pes cent
people as members, go that they can
make g dent on their poverty. Other-
wise, the problem cannot be solved.
I want a categorical answer to these
points.

MR. CHAIRMAN: There are 19
Members on the list; and I have 9
minutes. It comes to not even §
minutes for each Member., What do
you suggest? Either each one of you
speak for 5 minutes: or some of you
might forgo your chance, so that
others can speak for 6 or 7 minutes.
Otherwise, at the end of the fourth
minute, I will ring the bell; ani at the
end of the fifth minute, I will close.
It is not my duty to ring the biil.
You can note it yourself. We are go-
ing up to 6.30 pm, ie beyond the
scheduled time, Even then I can give
only five minutes. If some Member
forgoes hig chance, then 1 can give to
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some others, about 7 minutes. I can-
not agree that some Memberg are not
there. 1 have seen them; most of
them have come,

Now, Mr. Jagannath Mshra. He
should speak only for five minutes,

st wawew fam ( waat) wamfy
wgea, g wm gy g &1 s
e ¥ greq Siw v A I Y grem
&5 ¥ o wrr 3fq nEIel A d
Mgy I R Bw F
fug femr 2 fw xfa & neeerd 3
w7 g 777 T FZIW WA N7y AL
mgrivEm ey AN f, 77 I w7
% gqm uf wrear 1 wImg fao
fan 7l w7 we1r fx 3917 feg Ay
¥ wdlr aur w1 sfwr far gk
7 qr7 A gad A7 w1 G
7 1 g7 faam & werv vy o,
AT FZA qAT grr Azmfal &
g 5% wiy faqam | 140 99z N
T RIT TANFTAITE L WA A
& adr afas a2 & o 7 ¥ gaWm
g Wt W@ AT 3w A A
gurT 81 a8, 7@ fegra ¥ wadt
wms a7 faag orf

Aiay 31T 5 fagra 3 frq 3
69 FUT 547 |F 777 g1 frars fpar
g foa s 19 w08 %iq & ganfw
379eq vt argAl & wigsae s
7R qu Ad #r [y g ardse
¥ wwda wft &1 anws fea g
g Frarer wifz aad g

TR ¥ &% FAAT ® IIF a3
% fadv wdsw 97 15 0% 700
a9 fed Iqq7 A Rl w Ide
Ay A wrgfy FR & fag 10 w08
58 @M 93 FT wana fear war g
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7% waafe  wade et fanr WY
fafew  awat & sme w@ ¥ faq
I 08 G w3 oy

T T & % wgT wTgoT f
w1 1 fefemw dsdar wim @
frarg &t saaear @t 76 wafe Wiy
gyadlt T § 297 00 66 fufaw
ot wfm ® faard oY swaeqy
gEdi 1 o Tegh ambew W
fgafrom &)

M1 1976-77 # 725 @
wargd #v ¥ 1 25 fufraw feaav
wie § frarf & wmuR sowen @
554, w7 qedt sy g B
2401 FUE €0 F1 ALY § )

SR UWE WG B R Ay
q 3/ 7 7R § Wi AE A v
yw AR w0 fAgfas ST &y g
F ATy § ¥gA A wIAAT A 43 F AT
Figg F e H AT RET Aga0 aqifw
A A i af it K evEm A
sETR WAt fear a1 oiv gaT agr
fagre % gz X R 9@ A wgw aq
gEdr . mag dm A &1 aqif A
Rar I, A A 471 KT wIqr HA
0 HAA B

wgfas aar gt & 7fe & swa
v a5t ¥, 57 A N meww a0 g
W57, geTT 4w & N ol § @ eid-2
Zw st % ady gk § 0wt Sy Penorsd
W Afam owr & eede o QR
wi 3owes Y §, ag W 92 w2
ze¥i ¥ &) 3w E o w3 B A
wxA § W R Zqudve A Awd
wtr 4 ofod dow wm o wwR ¥
whn Argueh iy s wad &
g, 7 0wyl §WR 1 yefae
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AT 75 wwg § ~2 o8 & g we N
W4T A o vEEr ETA AT
v #ifr g D-qrT HiF § 2,
ar 98§ FAI §iv

Y WTNAR R - vy F &y
w|E &g

ot Fqq fayw - gE ¥ § O
& wrrar w5t @ € A ga Ad 5o
WE) Amwgd § s 7R A A @
w1 315 faar ar mear g Afes ww
{adtwgd % wiww aw 1 & gafqq
A7 oT vt w2y «¥a1 Wi 7% fag
aEd & f5 -4 9T 59 R SqrEr
s fra w@rg

oA ¥y gyRa wew A
fesd & g9 mal & @2 frmtal a
worgr & faq s Y awarm %
wa1diq & fan ox 7 qf oF ofraear
FITEq & 9Y T §9 A TF 9AT FAATAT
aqt fx &3 37 D qerartasd a1 A
¥ S®A @@ awar w fx fagdl
I HA FIGE I oARE F WLAR
qrey o * Ferard & TR H AT A4
&1 37 % gy gafourm fayr &1 399
fena v e HgAiFmavas
EATT 5T FY uTHEAT T "EAT § o

RagA A %€ G 9T Y IV
& FoE gary gy gt S 7 2w
% wvAg Y wiaarT afgz S &
a1 & 8 wda & fggem A wiv w5t
AT HIME

“#fy war faar wall oY wodaq
TRY WTH TG WT TR wqAam
aoftre Sruame §r S sA v ¥
60 ®YY Ad&T ¥ wAHA B IR
T3 T W AT wTF F 97 a1
T wlwgg

gafan & g7 a7 B a@n g fa
g & fau g% waw @I 9 &Y
fade = avr =fygm 1 g gz W
qraar qifeT i 7157 & W7 9T QA
¥ amA K fAde 7 78 37 g5 97 WY
R AT ICAFAE | T AGR R
UFES 991 A6A £ HiT 34 B
a1 %7 faxTe § ¥T% F A REA E
g & fagrw &Y v wros faaw
oty T afgT ) Ew Wy W
fqg & syt a7 "wrewt gfa A e
AT 7 | 37 g1 a7 gy wreq vaq
F AT %% AT THIIT FW I A7 zaAfq
NI AL &4 GIOAT | IR wWEHAr
@i % A/ AR AWM FT WY F) TH
wd TRA ) Rl AW @ A
BIOET AR B 1 IRE TAR A
o7 df AT FAME | TT AR
1 wrang g fwew 3% fag g
YA 399 FLAN G @97 WG
TR OWMT W F) AT A WY |
gatsqi 1 i HOEHT TS AT
wfgr feard & smga ot sasy AR
waEl 771 qfrg 1w ¥ AR
FTHI YA &1 &8 sA%) fort & 3
FaTRFA § FiWrad ¥ e
£ gagy A%0 A 1A 37 7AT wIOA
Foar w1feT @ wd ot R &% =g
g7 & 137 Al FrAwr A 49 e
W AH ? 1 TITHAT R34 A AT
garfeg €1 samr 9w & AR
T atafea wd &Y 7R 8 W WA
qIMA ¥ AT AR AAFT @I
AT 7z &1 ver & fvoward o 3od
Fafmas A1y dugmaefs
e & Aot & aed Qg an ufrE
wNEr 9sr) arfge w447 Wik w7
dhur orosr s arfeg 1 oE fag
wiv g #1F farced) Dfsaw
27 ¥t syaeqr AT H I )
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8HRI M, S. SANJEEV] RAO (Kaki.
nade): I rise to support tha Demands
of the Agriculture Ministry,

Thanks to resolute ang dynamic
leadership, there has been an unpre-
cedented sense of discipline and dedi-
cation throughout the country. I must
congratulate the Ministry of Agricul-
ture on taking advantage of this mood
in the country, and because of the
kindness of nature, they are able to
build up a buffer stock of nearly 11
million tons. I must congratulate
them on this. But I am afraid that in
spite of their great success, the mood
and the morale of the farmers in India
arq completely gone. It is high time
that we realiseq what 1s wrong, what
is happening to them. [ am afraid
they are terror-stricken and complete-
1y demoralised.

Shri Shinde is a very competent
Mnister and an able Parliamentarian
He has given certain statistics. He
said that we had to give nearly Rs.
149 crores or 8o as subsidy for ferti-
lisers I am sure he jg aware that last
year the country was short of quality
seeds This year, however, the Na-
tional Seeds Corpuration wants to ex-
port these quality seeds. Is it pecause
we are surplus in them” I am afraid
it is because our marginal farmers are
not in a position to purchasz them I
am afraid the same situation will arise
in fertilisers also.

This year we have produced 15 lakh
tonnes of fertilisers, Next year we
hope to produce 18 lakh tonnes, We
are consuming about 25 lakh tonnes.
I will not be surprised it, as in quality
seeds. we are forced to export ferti.
lisers, with the net result that the
country will face the same situation
as we were facing last year. So, my
appeal o our able Jagjivan Ram Babu
is that we must see that the prices of
inputs for the farmers like fertilisers,
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insecticides and power should be re-
duced. He must be aware that we
have spent nearly Rs, 800 crores in
foreign exchange to import 400 million
tonnes of wheat. Why shouly he
grudge paying Ra. 200 crores more gs
subsidy for fertiligers? I appeal to
him to think about it once again.

Now I come to sugar. Last year we
produced 48 lakh tonnes and exported
13 lakh tonnes, earning a foreign ex-
change of Rs. 475 crores, but this year
we could produce only 43 lakk tonnes.
I am afraid we will come to a stage
like that of jute. May I bring to your
notice that the private sector in the
jute industry heg killed that industry?
This year we could export only up to
Rs. 239 crores. I can tell you that the
jute industry is dead and gone and
I appeal to you that sinca there can
be no question of any retrenchment,
they must have some alternative agri-
cultural employment 1n West Bengal.
They should slowly switch over to
some other product

Why I am bringing this up 15 be.
cauge it is just like cotton. The posi-
tion in regard to cotton was also the
same but, thanks to the timely inter-
ventjon, the National Textile Corpora-
tion was created and I am happy to
know that by next year we will be
able to improve.

So I appeal once again to our able
Jagjivan Ram Babu that we should
look after our farmers. If we don't
look after them, they will be finished.
Now we have got Rs. 768 crores and
we have decided to support agricul-
ture ang agriculture-baseq industries
like fertilizers etc. in a massive way.
But are we really doing it?

In this background, I would like to
say that he should give more money
for the big projects also. For exam-
ple, in my State of Andhra Pradesh,
the State has already spent about Rs.
300 crores and they have built a huge
reservoir but we could use the water
hardly for one mijllion acres. Now, if
you give us a little more money, we
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ein ralse crops on 2 millipn acres, I
want the Centre to be more sympathe-
tic and to clear the Polavaram Bar.
-eage in Andhra Pradesh which will
help us a great deal in the production
‘ot rice,

Since my time is short, T vill come
fo the point about axport-oriented
agriculture. He has saig that he has
given g sum to the tune of a thousangd
crores, but I am afraid that when we
have a deficit of Rs. 1400 crore this
thousand crores is very meagre. We
have done well in sugar and we have
done well in tea, where it iy 200 crores
and in the case of coffee it is about
80 crores. But we must specialise in
fisheries. We are happy that we have
exported to the tune of Its. 100 crores
this year as compared to Rs. 60 crores,
but it is a fleld where there are tre-
mendous potentialities. We ar= on
the fringe of it. but unfortunately, we
are concentrating only on shrimps and
lobsters It is high time that we con-
centrate on tuna fish.

In a country with a coastal arca of
5,000 kilometres, we have only about
11000 motoriseg boats and they can
operate only on on-shore. We should
Ko ahead with buying biz trawlers.
They always say that we are import-
ing 30 trawlers from Mexico, but what
is 30 trawlers for a countrv with a
coast of 5000 kilometres? I appeal to
you that you should see that we buy
more trawlers and that we alco con-
centrate on tuna fish .

MR CHAIRMAN: Your time is up.
Please sit down.

SHRI M S. SANJEEVI RAO: Just
one minute more.

MR. CHAIRMAN: No, piease sit
down, I am standing.
ot ewqon qreeen (ORT) /T
wﬁfwgm,ﬁwwmamfrg
fir wrad R A w1 wver e
g & argaft & sy wge Wi
wwe won §, farg)d st fawmit & &%
awr wor W@ & we gfe  foow T
851189,

FIE WTT WPATH WL WR TXET § § are
# fawre wweaT w1 wEw Tk Iw
sYaare & a7 wrey Frd aar fean
1 o g 4 o g wgeyd @
&1 gl 9% o syaeqy o FaToATS:
agH T | wH wdag i fw
At A v AT § IF @ ool
freft Tfgq o7 A Gl womr
AR E, I el Y Pt ey
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& tom ot X ot | pRT AR T
< o fnd e o & )
IOT /T FIS 7S &P

SHRI S. N. SINGH DEO (Bankura)
I am grateful to you that in spite of
the short time you have given me this
apportunity to speak. I will confine
my speech only to the problems of
my constituency.

We are all grafeful to Babuii that
amder his able leadership there has
been a markeq progress m  the
development of agriculture and in
food production, It is an admitted
fact that irrigation is one of the
major factors in agriculture and I
will try to draw your attention to
the gdistricts of Purulia and Bankura
in West Bengal, which I have the
honour to represent. You know
these two districts are situated at
the eastern cdge of Chota-Nagpur
plateau where the land is rocky and
undulating no big major irrigation
work or big river valley projects
could be taken up The only possi-
bilities arc minor irrigation, medium
jrrigation and wells ang whatever
sources of water in tanks are there
in the villages should be “apped. 1,
therefore, request you that necessary
provision for the same may please be
made because it is a chronic drought-
prone area So, under the drought-
prone areas programme hecessary
funds should be allotted so that the
derelict tanks and wel's etc, can be
repaired and on, small rivers where
rmbankments can be consiructed, can
be taken up in a large number so
that this area which is mostly inhabit-
ed by the tribal people and poor
Harijans could get advantage of irri-
gation in their fields.

Shinde Sahib is not here but, during
his speech he has already spoken
about the large number of civil suits
that are pending in the Calcutta High

L —

Court against the land reforms mea-
sures of West Bengal Government. Se
far as I know more than 50,000 cases
are pending and as a resuit, the very
purpose of land reforms have been
frustrated. Times without number we
have spoken regarding these difficul-~
ties and even in the recent Chief
Ministers' Conference a; Delhi *his
point was taken up by our Chiet
Minister, Mr_ Sidhartha Shankar Ray.
But, unless ang until the Central
Government come to our rescue, the
very purpose of land reform measures
will be frustrated If necessary, I
will request that a suitable amend-
ment in the Constitution should also
be made so that these things could
be expedited

I would not take, as alrealy sad,
much of yvour time Now, 1 will only
request our hon Minister to consider
sympathetically about the Darkeshwar
river project in the district of Ban-
kura The necessary survey by ‘he
West Bengal Government hasg already
been completed, but due to the pau-
city of funds, that is not being taken
up But that will be of great advan-
tage to this chronic drought-prone
area and I reques- that allncation of
necessary funds from the Centre may
please be made so that these two
districts of Purulia and Bankura may
be benefited by that,

There is another project, the Kansa~
vati River Project work of which 18
already under progress. Due to short-
age of funds that has also not been
taken up seriously. As a result of
it the Upper Kansavati River Project
programme has been delayed Neces-
sary allocation of funds may be made
for the said project. particularly for
the upper Kansavati area immediate-
ly, so that the drought affected areas
may be benefited

*SHRI R N BARMAN (Balurghat)
Mr. Chawrman Sir, I whole heartedly

“The original speech was delivered in Bengali.
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support the\Xdemands of the Ministry of
Agriculture and Irrigation ang offer
my compliments to Babuji and his
colleagues for the wonderful perfor-
mance they have shown this year. It
would not be an exaggeration to say
that wherever Babuji has gone sucess
has followed him. This year we have
made remarkable progress in so far
as food produciion in the country is
concerned. The food position is so
encouraging that we are going to set
up an all time record and with the
favourable cooperation of nature we
would perhaps be able to attain a
real self-sufficiency in the food front
within the next few years. We are
trying %o build up a buffer stock. In
the newspaper of 4th April, I have
found that the Government of India
have entered into an agreement with
the Government of America and ac-
cording to this agreement America
will be supplying us 4 lakh tons
of wheat and one lakh tom of rice.
In this conection I would like o seek
a few clarifications. 1 woulg like
to  know whether the foodgrains
under  the agreement in question
is bemng purchased at the inter-
national price or the rea) value of
these foodgrains are somewhere near
the cost incurred under the P L 480
Agreement. In case the hon
Mmister finds 1t difficult to di-
vuige the rates I woulg request him
to kindly inform this House that the
agreement in question is in no way a
replacement of the PL 489 agreement
because we have repeatedly said on
the floor of %his House that we would
not like to accept PL, 480 donations
of foodgrains from America as it in-
volves our national prestige,

In this connection 1 would a'so like
fo sound the word caution to the
Government. A few years ago wheat
was imported from America and it
was found %0 bs mixed with Dhatura.
n to day’s paper I have found that
the FCI has leunched proceeding
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sguinst 5 American companies and
have claimeg compensation worth 215
million dollats because duting the last
15 years these companies were sup-
plying us wheat which were found to
be less in weight, contaminated end
in many cases unfit for human con-
sumption. On behalf of the Govern-
ment of India the press note says
that this theft could not be detected
in time because the Government did
not have adequate weighing facilities
and gradation facilities. Perhaps the
whole matter would not have seen
the light of the day had it not been
inquired into by the Government of
America. It 18 indeed very surpris-
ng, Sir tRat we are being defrauded
by these American companies for the
last 15 years and our own officers who
were sent for negotiating the deal and
implement the transaction could not
for once even detected it and report
the matter to the Government for
necessary action. They have failed
votally in this matter. The federal
inquiry has also revealed that these
American companies were pursuing
this game by bribing the officials and
by adopting many under hand tactics.
1 would therefore request the Gov-
ernment to institute an inquiry to find
out whether our officers were also in-
volved in this shady transaction and
if so what action should be taken
against them. 1 would also urge upon
the Government to take immediate
action to improve the present weigh-
ing arrangements because unless this
is done we will continue to be de-
frauded by the suppliers,

1 would now lke 4o say a few
words about my own district. West
Dinajpur is a district of North
Bengal. It can be called the granary
of North Bengal also. In this district
we can raise only one crop in a year.
Only in & few scattered places aus-
paddy and jute ure cultivated and
in other places the cultivation of two
crops is very poor. In this district
we have not been able to make ade-
quate supply of eleciriclly and as &
result of this other crops cannot be
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sed because of lack of irrigation.
?:iate is also difficulty in installing
shallow or deep tubewells because the
water level is very low and unless
electricity is provided this cannot be
done. With adequate facilities of
{rrigation this district can raise three
crops easily. There are places where
some deep tubewells have been in-
stalled but the mechinemen are not
there, At other places the machines
are lying unutilised and cases of theft
of parts of tubewelis from solitary
places are also being reported. It
takes quite a long time, nearly one to
two years, before defective tubewells
‘which goes wrong are attended to.
1 would request the Central Govern-
ment to kindly help the State Gov-
ernments to set up an efficient
organisation which can attend to these
things. In this district there are
many ponds, canals and rivers. If
we can construct bunds on the rivers
and get the ponds cleaned then this
can help in growth of pisciculture
and will also help the irrigation. There
are forests too in thig districts but
they are not being properly maintain-
ed and utilised. It hag also
been found that seeq i; supplied
to cultivators after the gowing
season is over and even in some cases
the price is more than the market
rate. I hope the Government will
take suitable steps to remedy the
situation. In West Bengal particular-
ly in Norih Bengal there is great
potential for development of hydro
electric power but fhe amount of
electricity that is belng generated
againsy this potential capacity is in-
deed very meagre. Not only in West
Bengal but the case of all the eastern
‘States is the same. I would like to
cite the example of pump sets alone.
Andhra has 2 lakh pump sets, Tamil
Nadu 7 lakh pump sets but as com-
pared to these Assam has only 700
pump sets; West Bengal 7000 pump sets
and Qrissa 3000 only. Because of lack of
electricity we are not able to improve
the irrigation faci‘ities and also our
ratg of production. I hope that the
Central Governmen’ woulg give prior-

ity to this mutter and they would
be able to come to a settlement with
the Government of Nepal and con-
struct bunds on rivers which are
flowing from Nepal side and aug-
ment production of hydro eleciricity.

Time being short I would like to
conclude my speech by barely refer-
ring to two more issues. Cultivation
of jute is falling in West Bengal be-
cause the cultivators are not getting
remunerative price. The Jute Cor-
poration of India is not able to pur-
chage the total produce of jute because
of the paucity of funds. As a re-
sult of this the middlemen are making
hey while the cultivators are langui-
shing. The situation, is no better
with regard to cotton production but
fortunately the cotton producers’
have a very good lobby and their con-
dition is not as bad as those of the
jute cultivators, It is my sincere
feeling that as long as jute, coiton
and tea are not brought within the
administrative control of the Ministry
of Agriculture the lot of the cultiva-
tors of “hese crops cannot be improv-
ed because the Ministry of Commerce
is more concerned about trading these
commodities, They are more interest
ed in the traders and they have hardly
any time to think of the poor cultiva-
tors who produce them. I would re.
quest the Centre to set up a Com-
mission to inquire why in West Ben-
gal the number of landiess cultiva-
tors is increasing year after year.
With this I conclude my speech.

SHRI D P. JADEJA (Jamnagar):
I rise to support the Demands for
Grants of the Ministry of Agriculture,
I shall restrict myself to Chapter IX
only a chapter which I consider s
very important. This is something
where the people of the country have
always been interested. Those inter-
ested in fisheries and those who are
concerned with fisheries will compli-
ment and join me in congratulating
Government for the wonderful job
that they have been doing lately, Not
dilating much of the achievements of
this Ministry I would like to continue
from where my frienq Mr. Sanjeevi
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Rao ended. He mentioned about the
in-shore fisheries which comprise only
the 12 mile himit, whicn probably, is
the 14, 15 fathom depth to which we
go The official reports say that this
18 an area which has 021 miluon ton-
nes of fish available. It 1s only in
this area that we have concentrated
our attention Regarding off-shore
and deep-sea fishing, it we take into
account the Government report and
the FAO report, it has been stated
there that more than 12 to 13 times the
amount of marine resources are avail-
able in that 1egion than what 1s found
in our mn-shore waters To say that
we have 11,000 mechamsed boats only
sounds big We can compare it with
a country hke Mexico whose coastal
area 15 lesg than half of our area 1hey
had 13,000 such mechansed boats way
back m 1965 I would not like to
compare figures nor would I like to
give statistics  But what I would like
to urge upon Government 1s this
Only if we could concentirate more on
our off-shore and our deep-sen fishing
we will not only be bringing valuable
foreign exchange to our country, but,
we wil]l also be helping the humanity
at large These could be storeg only
tor a few lteyond that They
decay, decompose and die a natu-
ral death Now, in that area,
where our fisheries are plentiful to-
day we find that there are foreign
ships operating in that region And
when we talk to these countries who
are there about our tuna fishing re-
sources they say that tuna available
on the Indian coust 15 not suitable for
the world market berause they say
that tuna fish i1n India has red meat If
we have fish which has red meat then
why are they operating m our waters”
Further more when we go to those
countries only for asking for joint
collaboration, why would they be in-
terested 1n having a collaboration
with us, because, as 1t 15 they are
already operating there®* They have
saad this that they are beyond the 12
mile limit. But, they have bases in
Singepore; they have bases in Ceylon
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and they have bases in Mauritius
where they can feed back and come
back for fishing off our coast for new
catch They are interested only in
seeing that we the Indian fishermen
do not g mto the deep seas for
catching tuna as they are exploiting
to.day

At this particular point, I would
hke to draw the attention of the
Government to the fact that we have
started encouraging the purchase and
the manufacture of deep sea trawlers
—thirty trawlers, as Mr Sanjeeva Rao
said, are gomng to be imported The
scheme mooted three years back 18
now being finahiseq to-day I do not
know when the trawlers are gomng to
come to India Why can’t we allow
the import of second hand trawlers?
Why can't we allow the import
of trawlers from other ¢oun-
tries? Why cant we allow our
Indian enterprises to go out to find
trawlers and to find out fishing boats
and bring them into our waters?

I woul@ go a step further to say
that if we are not able to exploit
these marine resources fully then why
can’t we go 1n {o: a joint collabora-
tion with certain countries—with cer-
tamn foreign firms-—-and cxplore only
those areas where to-day we are not
fishing?

If we are going to have joint colla-
boration we may have conditions for
fishing for two, three or five years
till we find that we are strong enough
to exploit our own marine resources
and also to protect our own marine
resources here?

I would request the Mmistry of
Agriculture to take a very serious
view as far as the extension of our
fishing limits 13 concerned On the
East coast it is all right But, what
about the West Coast? Pakistan has
extended their limit upto 50 miles and
they have come almost to the coast
of Kutch and Saurashtra We should
also immediately extend our fishing
limits upto 30 miles gomg upto 100
miles
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I have just to tell a few things for
the consideration of this Ministry. We
want our fshery industry to be deve-
loped. I we want to do that, then
let ug give more infra-structural facili-
ties such as fishery harbour which is
being neglected to-day. I have mno
time. Otherwise, I would have given
you all the details of it, All mecha-
nised fishing trawlers should be given
duty-free fuel. All fishing craits
should be given the processing facili-
ty. Besides, let there be easy and
quick frangportation facilities also,

St daw gda  (qeaia)  Sredw
arga, & sraae 9T sraardt € wiii
femma st v o aunandac ®
Agafrn  ag o st 37 ¥ arfagi wy
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A E-—g7 A1 AT ATE TAOAL 7Y
WY A A EN G § & I A
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MR. CHAIRMAN: [Now nothing
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18.04 hrs,

BUSINESS ADVISORY COMMITTEE
(Srxty-Fest REPOrr)

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAM-
AlAH): Sir, I beg to present the
Sixty-first Report of the Business
Advisory Committee,
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18.04-1/2 hrs,
DEMANDS FOR GRANTS—contd

MINISTRY OF AGRICULTURE & IRRIGATION
—Contd

SHRI BISWANARAYAN SHASTRI
(Lakhimpur): Mr. Chairman Sir, while
standing to support the Demands of
the Mmistry of Agriculture & Irn-
gation, I express my deep sengse of
appreciation to the Ministry in general
and Babuj: in particular, who 1s presi-
ding over this Ministry, for the mar-
vellous job the Mistry has dome
which 15 felt in every day life by
every section of the people of the
country The price line of the food-
grains is steady and there is no
scarcity of foodgrains or anything that
iz consumed by the people

It is proposed that agriculture will
be put 1p the concurrent list but he-
fore that the Central Government has
to take more responsibility in respect
of production of food procurement
and distribution which constitutes ithe
first item of the 20-Point Programme
announced by our beloved Prime Mini-
ster So far as production is concern-
ed it has gone ahead and procure-
ment, the Minister of State, Shn
Shinde, has said, has exceeded the
target But I would hike to point out
that there 1s no adequate storage
facility for want of which thousands
of tonnes of paddy m my State is
kept in the open under rain and sun
This is a hationa] wastage and this
should be avoided

Apart from the commercial aspect,
for maintaiming an equlibrium m na-
ture and from the ecrological point of
view, there should be goog quantity
of forests ‘'Therefore, I would urge
upon the Ministry to take up a pro-
ject for development of forests Our
ancienf civilisation had two major
ftems, one was forests and the other
wag river For the Vedic age to
the Puranic age forests did play a2
very major role in our civilisation.
We have come across the discourse

MAY 5, 1976
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that took place in Naimisarsanya, the
record of which is the Meahsbharata,

The country s divided Into two
parts, Dev Matrika snd Nadi Matrikn.
The region which depends on monsoon
is Dev Matrika and the other part is
Nadi Matrika where irrigation is
adopted. It is the tradition that the
river acts as the mother and special
attentjon should be paid for utilisation
of the river water.

Assam 1s a flood-prone area The
mightest river of the world, Brahma-
putra, runs through the narrow strip
of the valley of Assam It is an m-
ternational river There shou'd be &
national effort, nationaj attempt to
control that international river This
is a national problem and it should
not be left to the slender resources
of the State We have learnt two
vears back that a Bill has been drafted
and it was to be introduceq in Purlia-
ment for taking over the Brahamputra
Flood Contro} Commission by the
Centre but what has happened to
that Bill we do not know Whalever
may be the reason, I urge upon the
Minister ty, allocate sufficient funds for
controlling that mver 'There sre 37
major tributares ‘to that river and
innumerable small tributaries If the
major ftributaries are controlled the
Brahamputra will be contro'led

There is a dispute regarding sharing
of water in Farakka Barrage with
Bangladesh It the Brahmputra river
is controlled, Bangladesh will be bene-
fited and I hope they will not dispute

The other day, when I had put a
question regarding some major dams
in the Sabansiri and other tributaries,
the reply was that it was under in-
vestigation I have seen the prelimi-
nary report It will cost 5 colossal
amount viz, Rs. 1.000 crores., But
when it is constructed it will have &
greater potentiality than Bhakra-
Nangal I would, therefore, urge upon
the Minister to consider this matter
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seriously and arrange for resources—
if they are not adequate within the
counlry, from the World Bank ete.

The Brahamaputra is threatening
the existence of Dibrugarh, which is
adjacent to my constituency. If the
Brahamaputra is not controlleq there,
the medical college and the major
part of the town will come under ero-
sion very soon. Therefore, the town
and the other parts of that State are
to be protected from erosion.

I come to the next point, viz. irriga-
tion. Assam is very poor in irriga-
tion. We have learnt that there ire
more than 20 lakhs of pump sets all
over the country; but in Assam, ‘he
number is less than a thousand; per-
haps it is 500 or so; but I do not have
the statistics with me at the moment.
So far as irrigated land is concerned,
this also is very poor. Therefore,
it should be the policy of the Mini-
stry to pay special attention to those
States—not only to Assam but to other
States also—where irmgation facili-
ties are poor, It will not only help
the growth of foodgraing and other
commodities, but it will remove re-
gional imbalances as well—which is
complained about very niuch by the
people. If special attention is paid in
respect of agriculture in such State,
regional imbalances will be remov-
ed.

Lastly, I come to the generation of
power—though it does not come un-
der this Ministry, this Ministry can
help in generating power in many
ways by controlling the rivers and by
making irrigation avai‘able to the peo-
ple and thereby help in the improve-
ment of the eastern region, Most of
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the small rivers do flow from the Aru-
nachal area, It is a Union Territory.
It is under the direct control of the
Central Government. Dc-forestation 18
going on there on a large scale. I
would urge upon the Minister to visit
that area when he finds time, If there
is deforestation, nothing can be done
in Assam, or in the area below it
Therefore, a big scheme for affores-
tation should be taken up there.
Otherwise, de-forestation and denu-
dation of the land will automatically
wash away the valley in  Assam,
which is very narrow, i.e. only 50 to
75 miles. 1 would urge upon the
Minister to take special care in this
respect. With these words, I support
the Demands for Grants. I also thank
you. Sir, for giving me this opportu-
nity, just when the House was about
to rise.

MR CHAIRMAN:
Shri Jagjivan Ram,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
JAGJIVAN RAM): 1 am gratefu] to
the Members of the House for the rich
tributes that they have paid to the
Department of Agriculture and Irriga-
tion,

"ot wfied | iy A f ww
HAAT WA S T | g W' A
Aswrw owifaa & 11 9% aw % ford
aqfora #r o &1

18.14 hrs.

The Minister,

The Lok Sabhg then adjuorned till
Eleven of the Clock orn  Thursduy,
May 6, 1976/Vaisakha 16, 1898 (Saka:.



